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running it—we came to the conclusion that 
the best thing was to allow this particular 
firm—we had many firms before us which 
had experience of this kind of work—they 
had certain Indian partners, but, essentially a 
foreign firm—to do it because we could rely 
upon them. They knew the job. It was a sort 
of thing which had not been done in India be-
fore and, even in foreign countries there has 
been a great deal of failure of such 
experiments—it was a question of climate, 
soil and so many other" new factors. 
Therefore, we entered into this agreement. 

PROF. G. RANGA (Madras): I ask 
for one little bit of enlightenment, Sir. 
Are the profits going to be calculated 
on the basis of the paid up share 
capital and the subscribed share 
capital or on the basis of Rs. li crores 
which we have invested and......................  

SHRI K. C. REDDY: I will take some time 
to give a satisfactory explanation, Sir. The 
share capital is divided into two categories, A 
shares and B shares. A shares are owned by 
M/s. Basakha Singh Wallenberg and B shares 
are owned by Government. The profits of the 
Company will be shar^i between the two in 
the proportion of 60 : 40 though the 
ownership of shares is in the proportion of 
50:50. 

With regard to the second part of the 
question raised by the hon. Mr. Ranga, 
whether the Rs. 1J crores will be taken into 
account in the assessment of profits, etc. It 
will take me a little time to explain the whole 
position correctly. The position is this: The 
assets are valued and decided. Then, on the 
basis of that and, in accordance with the Tariff 
Board formula, a depreciation amount is 
struck. That will be the amount that will be 
charged as rent to this company which they 
have to pay. The new company has got to pay 
the entire working expenses, i.e., Rs. 10 lakhs 
and for the new machinery worth Rs. 17 lakhs 
in r^der to start production on new lines. 

On that Rs. 17 lakhs which they invest, we 
have to give them rent 01 interest on the same 
basis that they will give us for our assets 
leased to the company. So, it is a little compli-
cated arrangement but the main thing is that 
we want to see the factory start working. We 
are putting all possible pressures on this new 
Company which has taken over and it is 
expected that the actual work will start at a 
very early date. 

SHRI H. D. RAJAH: May I know whether 
the Government would issue a White Paper 
detailing the complicated arrangements so 
that all of us will know what it is? 

SHRI K. C. REDDY: I think if the hon. 
Member puts a separate question, I will have 
no objection to placing the agreement and all 
the other relevant facts on the Table of the 
House. 

RESOLUTION re. THE APPOINTMENT 
OF A COMMISSION TO INQUIRE 

INTO THE PRESENT CONDITION OF 
LITERATURES IN THE VARIOUS 

INDIAN LANGUAGES 

MR. CHAIRMAN: We pass on to the 
consideration of the non-official Resolutions.    
Shri Krishna Kant Vyas. 

SHRI RAMA RAO (Madras): Sir, I have 
been authorised by him to move this 
Resolution. 

MR. CHAIRMAN: All right. Under the 
Rules of Procedure, 30 minutes for the 
mover, 30 minutes for the Minister in charge 
and 15 minutes for subsequent speeches. 

SHRI K. B. LALL (Bihar): Sir, it often 
happens that at the end you give only 5 
minutes. Would it not be advisable to give 10 
minutes from the beginning? 
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MR. CHAIRMAN: It all depends... 
...Supposing we get near half-past-six 
......Well, Mr. Rama Rao. 

SHRI RAMA RAO: Mr. Chairman, I move: 

"This Council is of opinion that the 
Government should appoint a commission 
to inquire' into the present condition of the 
literatures in the various Indian languages 
with a view to promoting their growth on a 
broad scale and at a quick pace having due 
regard to the needs of the country's present 
democratic set up, the Directive Principles 
of the Constitution, and the general 
advancement towards the welfare State. 

"This Council is further of opinion that 
the commission to be so appointed should 
be instructed to conduct its inquiry in 
particular with respect to the following 
matters: 

(1) Helping authors, financially 
and otherwise, in order to give 
them leisure for literary work and 
to enable them to publish and sell 
their works for reasonable profit. 

(2) Amendment of the law of 
copyright in order to protect fully the 
rights of authors. 

(3) Promotion of special legislation 
for protecting the rights of playwrights 
both in regard to their publications as 
well as the production of their plays on 
the stage. 

(4) Translation of classics as well as 
modern books. Tndian or foreign, into 
the various languages of India. 

 

(5) Development of new lines of 
literature, in prose and pfepW, art and 
literary criticism, folk songs, political 
philosophy and political science. 

(6) Establishment of a national 
agency for creating contracts bet- 

ween writers in the different Indian 
languages, in order to give wider field to 
their work and also to give the benefit of 
their work to the whole country and to 
the world where desirable. 

(7) Organised and systematic 
research in the field of "literature 
not yet published. 

(8) Nationalisation of production of 
text books from the lowest to the highest 
classes of schools, colleges   and   
universities. 

(9) Collection of public donations, 
establishment of State-aided enterprises, 
in co-operation with private effort, and 
the creation of a general fund by the 
Government of India in co-operation 
with the State Governments for the pur-
poses set out in this resolution." 

Sir, I do not propose to     apologise for the 
length of the Resolution.    It is an answer to 
those who say that any proposal of the kind I 
am suggesting should    be    specific or     
concrete.    It wants the     Government  to 
appoint  a Commission to inquire into the 
present condition      of   the   literatures   in   
the various Indian languages.    Why do we 
want a Commission?    We have had a 
University       Education       Commission 
under  your  distinguished  presidency; we 
have just now a Secondary Education 
Commission  and  a  Press Commission    
sitting.      Is    literature    less important than 
all these? What are w& doing    to     maintain    
the     high    and glorious    literary    
traditions     of   this country?    I    am 
surprised that when great   things   are      
happening   in   this country, nothing of it is 
mirrored    in contemporary literature;  it is  as  
if it did not exist.    It is the purpose of a State    
to register    advance on    every front,  and 
what    are we doing  about this most 
important front?    If a Commission is 
appointed, it will go about the  country,   
collecting      views     and opinions from all 
kinds of people and produce a report, that will 
be a valuable monument in itself and that will 
be  a  landmark  on  the road  of intellectual 
progress. 
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Sir, the main purpose of this Resolution is 

to call attention to the grave omission of the 
Government in providing for advance along 
the lines indicated in the introductory portion 
of my Resolution. The Planning Corn-mission 
has completely ignored this subject and yet 1 
find that some of our friends on the 
Community Project Administration are 
running about for folk literature for 
propaganda purposes. They want to make up 
for the lacuna in the Plan. The Constitution-
makers of this country should have realised 
that this Constitution would not be able to 
work without the proper intellectual 
foundation and without the mental preparation 
of the people for the new processes. I cannot 
do better than refer to one historical instance. 
It seems some body in the days of Napoleon 
in France, told hirrr that France had no 
literature. Napoleon said: "All right, I shall 
speak to the M'nister of the Interior about it." 
You all know that in course of time France 
produced very valuable literature. Napoleon's 
victories are all forgotten history, but no one 
will forget for a moment that all the li'erature 
of his time was his great gift and if he had 
lived longer he would have given further 
encouragement to French literature. What I 
am trying to do is to stress the value of State 
aid to authorship. My submission to this 
House is that our Government and private 
enterprise should make a conscious, 
deliberate and concerted effort along these 
lines. 

In the history of this great country 
you will find that every period of 
political revival has also been a period 
of literary, revival. Memory travels 
back to the days of Vikramaditya, 
Bhoja and Krishna Devaraya of the 
Vijayanagar Empire. 'I he winter uf 
slavery is gone, the spring of freedom 
is come but where is the literary 
efflorescence? We had a monarchy of 
letters; now we should have a repub 
lic   of  letters   siO : side   with   the 

republic we have created. Sir, the period in 
Indian history between 1830 and 1942 was a 
period of ferment and revolt. Under the 
influence of British literature and British 
institutions for more than a century, we have 
produced extremely good books since the 
days of Raja Ram Mohan Roy, with regard to 
the social life, political life and matters 
literary. That period is now over. We are now 
a free people; we are going through a process 
of national reconstruction. Is literature aiding 
this process? Point out one single sentence in 
the literatures of this country which has a 
remote resemblance to what Sir Sankaran Nair 
uttered from the platform of the Indian 
National Congress years ago: "You cannot 
argue a man into slavery in the English 
language." I want a freedom literature to be 
produced in this country which contains the 
veriest gem of thought. For the purpose of this 
Resolution I should like to adopt De Quincey's 
definition: 'Literature of passion and literature 
of power.' You can have art for art's sake. Sir, 
I do not want intellectual repression; I would 
plead for a reorientation of our literary out-
look Let us by all means have the best of 
poetry, the best of prose, the epic, the lyric, 
the novel biography, belles-letters, history and 
oratory. But let us proceed on new lines. I 
shudder when I hear that Pandit so and so is 
bringing out a translation of the Ramayana. In 
Telugu 1 think we have already got about 
sixteen translations or adaptations of this 
book. Sixteen translations of the Ramayana! 
Why are all these wanted? Why do not people 
work along different lines9 Emerson has said 
that every man is u quotation of all his 
ancestors. It happens that that is a fact in this 
country. Here it is all quotation and no 
originality. Ramayana on Ramayana; 
Mahabharata on Mahabharata. No one seems 
to bother about anything except ancient stuff. 
It is only during the last 100 years that we 
have been trying to chalk out new paths, and it 
must be said to the credit of the pro-giessive 
elements in the country that they have been 
doing their best for it. 
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Sir, the purpose of literature generally is to 
prepare ior life, for citizenship, for 
nationhood; to develop balanced personality; 
to strengthen individual liberty, which is the 
keystone of democracy; and to promote social 
good. 

I now proceed to the literature of power. In 
other wcrds, literature has its highly practical 
uses. There are two famous sayings in the 
English language. "I do not care who makes 
the laws, so long as 1 can make the ballads." 
and "Poets are the unacknowledged 
legislators of the world." Literature has been a 
unifying force throughout history. In this 
country we have it in our own Constitution 
that unity is the first and foremost ideal. 
Literature has taught us that unity. Tulsidas in 
Hindi and Tikkana in Telugu have created a 
literature that has welded the people as 
nothing else has done. Homer and Hellas, 
Virgil and the Roman empire, Dante and 
Italy, Shakespeare and Elizabethan England 
are famous names that go together. 

Take the revolutionary use of literature 
next. Rousseau wrote: "Man is born free, and 
everywhere he is in chains." This sentence 
started the thunder roll of the French 
Revolution. Voltaire's mockery, and Diderot 
and the Encyclopaedists did the rest. Tolstoy 
was the spiritual progenitor of Russian 
Communism. In our own country the medium 
of revolt has been mainly literature—Ram 
Mohan Roy, Bankim Chandra Chatterjee, 
Tagore, Arobindo, Bharati, Veerasalingam. 
These are illustrious names. The time has 
come to produce literature of " different 
pattern. I shall come to it later. 

I now proceed to deal with what I would 
call the mechanics of the Resolution. The first 
point is about authors and publishers. Since 
Homer, the story of the author has been a 
tragedy of tears, a vale of a sorrow, a viad 
blorosa. Nobody who has any regard      for   
his     pecuniary     interest 

would regard literature as a profession, says 
Bernard Shaw. The time now is for 
professional authors. What is the present 
condition of authors? Poetry does not pay, not 
even in England. William Watern, the modern 
Milton had to migrate from England to South 
Africa, a cheaper country because he could 
not keep himself going on his poetry. It is 
worse in this country. People write, and their 
poems and articles are promptly accepted but 
no payment is forthcoming. Some of my best 
friends are compelled to make a living by 
writing scenarios for films. I shall read a 
passage from a famous speech of Macaulay 
which covers point (1) and point (2) of my 
Resolution: 

"The advantages arising from a system of 
copyright are obvious. It is desirable that 
we should have a supply of good books; we 
canno4: have such a supply unless men of 
letters are liberally remunerated, and the 
least objectionable' way of remunerating 
them is by means of copyright. You cannot 
depend for literary instruction and 
amusement on the leisure of men occupied 
in the pursuits of active life. Such men may 
occasionally produce pieces of great merit. 
But you must not look to them for works 
which require deep meditation and long 
research. Such works you can expect only 
from  persons  who make     literature 
the business   of     their   liyes ...................  
It is then on men whose profession is 
literature, and whose private means are not 
ample, that you must rely for a supply of 
valuable books. Such men must be 
remunerated for their literary labour. And 
there are only two ways in which they can 
be remunerated. One of those ways is 
patronage; and the other is copyright." ■ 

Sir, the main occupation of tho publisher in 
India is swindling the first author he gets. The 
publishing business is very poor in this 
country. More books  come out in a month  in 
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year in India. Recently a British publisher was 
on visit of India and he had not many 
complimentary things to say about the way 
we produce our books. From pocket classics 
to big tomes—that is the range ot publishing 
in other countries. But we are poor and cannot 
afford it. It does not, however, mean that the 
State should not help the industry. 

As regards copyright, Macaulay's passage 
is pertinent. Our law of copyright was first 
codified in 1911 as distinct and apart from the 
common law. In 1914 the latest British model 
was copied. I would plead with the State for 
making infringement a cognizable offence. 
There must be a sense of property about 
copyright, just as there is a sense of property 
in other spheres —a piece of land that one 
holds, or a factory that a capitalist owns. 

Point No. (3) deals with playwrights: 
Promotion of special legislation for protecting 
the rights of playwrights both in regard to 
their publications as well as the production of 
their plays on the stage. "Kavyeshu Natakarrt 
Prodhanam" the drama is the climax and glory 
of literature. The playwright, has been 
described as "the chastener of morals by 
ridicule" and "a purger of the soul through 
pity and terror." But, all the purging and 
ridicule, all the pity and terror, often happen 
to be the personal experience of the writer 
himself. We want the play of ideas, like those 
of Ibsen and Shaw. We have had too much of 
the old puranic story put on the sfage. It is 
time that Harischandra and Nala Damayanti 
and Chandramati. and the whole lot of them 
were pensioned off. 

In England, there is the Performing Act 
which protects the rights of the author of 
drama. In India we have nothing of the kind 
except the common law. I would suggest that 
the entertainment tax machinery may be used 
for collecting the royalty of the playwright on 
a commission basis by the State. 

Point (4) translation of classics as well as 
modern books, Indian or foreign, into the 
various languages of India. I am convinced 
that this must be made a State or State-aided 
industry. The story of literature is ..the story of 
revivals. The Renaissance started the 
translation cult and the best literature of the 
Romans and Greeks went all over Europe into 
the vernaculars as a result of translation. In 
India too we have been doing it. I am against 
propagation of the study of Sanskrit. That is a 
dead language, and I am not prepared to 
recommend a dead language. If there is 
anything good in it and if that is not found in 
any particular language, by all means translate 
it.    (Interruption.) 

The urgent question of the day is spreading 
of modern thought and a dead language is not 
the medium for it. There is a controversy 
going on about the future of English in India I 
have not made up my mind on the subject. But 
one thing is clear. English is the gateway not 
only to English thought but also to con-
temporary European and American literature. 

Point (5) deals with new lines of literary 
development. We have got Bhava Kavithoam 
in Telugu, and we have got representatives of 
it in Hindi in our friends Professor Dinkar, 
and Shri Maithilisharan Gupta in this House 
and, Shri Balkrishna Sharma in the Lower 
House. Folk songs are a great feature of 
current literature in India. And I must confess 
that the Communists have obtained a splendid 
leadership in this direction in my part of the 
country. 

SHRI B. GUPTA (West Bengal): In all 
directions. 

SHRI RAMA RAO: I am glad to hear it. 

We must create a body of books in political 
science and political philosophy.      It has    
been    said   that 
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democracy can be saved only by a critical 
appreciation of those who are pursuing it. The 
critical function of literature in democracy is 
very important. Thomas Jefferson, spiritual 
architect of American democracy, said that 
given the choice, he would rather have 
newspapers without government than 
government without newspapers. It applies 
much more to books which have  a more 
permanent value. 

Now, Sir, I go to point No. (6). There are 
fourteen major languages in India and it 
becomes difficult for us to understand what is 
happening next door. Till the world 
discovered Tagore, we did not know that one 
of the greatest poets of the century was an 
Indian. There should be an agency by which 
all' the good books written in the different 
Indian languages are translated and made 
available to those who do not know the 
language. It is necessary in the interest of 
cultural unity. It would be easy to do it be-
cause of the community of mental idiom, 
thought patterns, literary traditions and 
religious background. If Englishmen and 
Americans unite more easily than others, it is 
because they have got a common language 
and a common  literature. 

Sir, about the systematic publishing of 
unpublished literature (Point 7) private 
enterprise has been doing well, but it has not 
been able to do enough. Only 50 years ago. 
Shri Natha, a great book of one of the greatest 
Telugu poefs was discovered at Jaggayapeta 
near Bezwada. The Tanjore Library still 
contains manuscripts which have not been 
published, and so the Madras Oriental 
Library. Points 8 and 9 explain themselves. 

Sir, may I now go back to the introductory 
portion of my Resolution to explain what I 
mean by the relationship of literature to the 
democratic set up, the Welfare State and the 
Directive Principles? We have an excellent 
Constitution, but some people do not think so.   
To that extent, there- 

fore we require constant effort to keep up the 
working of our democracy to the mark. What 
is the intellectual foundation we have laid for 
it? If we adopt the British institutions, it is 
necessary that we should develop a spirit, a 
character and a tradition similar to the British 
Spirit, British character and the British 
tradition. W„ have nothing of that nature in us 
today and the foundation can be supplied 
mainly by literature. Our Constitution speaks 
of justice, social and political equality, 
fraternity, liberty of thought. I must be 
pardoned for saying that most of these are 
exotic to the Hindu mind. I am not against 
them. But surely, the caste system is not 
democratic. Justice and the conventional 
dharma of the Hindu cannot go together. 
Liberty of the individual i« not generally 
possible under the Hindu social set up. We are 
doing nothing to  set these things right. 

Sir, the implication of democratic progress 
is the creation of divine discontent in man. 
Democratic temper means the golden mean 
attitude and approach tolerance and 
catholicity, "no dogma, no dean." The 
Welfare State means work and worship, one 
for all and all for one. The urgent implications 
of democracy are maintenance of freedom, 
the working of parliamentary institution, the 
political animation of the citizen, the study 
and appreciation of the various conflicting 
ideological forces such as nationalism, 
socialism and communism among others. 
Social service, social education, social uplift 
are also the ideals. Dr. Ambedkar, a 
distinguished Member of this House, was 
telling us the other day something about the 
conflict between Buddhism and Marxism. I 
hope Buddhism will succeed in the end. We 
have done little in this country to promote the 
Buddhistic standards of work and conduct. 

Sir, President  Roosevelt,  one of the greatest     
Presidents     of  the     United States,   spoke   
some   years   ago   about the four freedoms.   
The World remem- * bers that great and 
distinguished man 
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expedite the process of India's freedom. May I 
point out that the problems of the age had been 
very well portrayed by Tagore much earlier than 
Roosevel*? The problem of the age is the recon-
ciliation of conflicting loyalties—the individual 
and the State, the State and the country, the 
country and the world, the ideal and the real, the 
present, the past and the future. We have got a 
beautiful song of Rabindranath Tagore in the 
Geetanjali written 40 years before Roosevelt. 
That is the beacon light to the people 
everywhere. Unless we proceed along those 
lines, we shall be going the wrong way. Let ! us 
hope that India produces not one ! Tagore but a 
dozen Tagores in every era. What are Tagore's 
ideals laid I down for his countrymen? 

Where the mind is without fear and the 
head is held high; 

Where knowledge is free; 

Where the world has not been broken up 
into fragments by narrow domestic walls; 

Where  words  come out  from  the depth 
of truth; 

Where tireless striving stretches its arm 
towards perfec'ion; 

Where the clear stream of reason has not 
lost its way into the dreary desert sand of 
dead habit: 

Where the mind is led forward by Thee 
into ever-widening thought and action; 

Into that Heaven of freedom,  my   j Father,   
let  my   country   awake. 

| 
MR.   CHAIRMAN:    Motion   moved:      j 

"This Council is of opinion that the 
Government should appoint a commission 
to inquire into the present condition of the 
literatures in the various Indian languages 
with a 

view to promoting their growth on a broad 
scale and at a quick pace having due regard 
to the needs of the country's present 
democratic set up, the Directive Principles 
of the Constitution, and the general 
advancement towards the Welfare State. 

"This Council is further of opinion that 
the commission to be so appointed should 
be instructed to conduct its inquiry in 
particular with respect to the following 
matters: — 

(1) Helping     authors,     financially and 
otherwise, in order to give them leisure for 
literary work and to en- . able them  to 
publish  and sell their works for reasonable 
profit. 

(2) Amendment of the law of copyright 
in order to protect fully the rights of 
authors. 

(3) Promotion of special legislation for 
protecting the rights of playwrights both in 
regard to their publications as well as the 
production of their plays on the stage. 

(4) Translation of classics as well as 
modern books. Indian or foreign, into the 
various languages of India. 

(5) Development of new lines of 
literature, in prose and poetry, art and 
literary criticism, folk songs, political 
philosophy and political science. 

(6) Establishment of a national agency 
for creating contacts between writers in the 
different Indian languages, in order to give 
wider field to their work and also to give 
the benefit of their work to the whole 
country and to the world where desirable. 

(7) Organised and systematic research 
in the field of literature not yet published. 

(8) Nationalisation    of   production of 
text books     from  the lowest  to the   
highest   classes   of   schools,   col leges and 
universities. 
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(9) Collection of public donations, 

establishment of State-aided enterprises, in 
co-operation with private effort, and the 
creation of a general fund by the 
Government of India in co-operation with 
the State Governments for the purposes set 
out in this Resolution." 

Thirteen amendments have been given to 
this Resolution. I would ask Members who 
have given notice of amendments to get up 
and simply move their amendments and not 
make speeches at this stage. 

SHRI B.  GUPTA:   Sir,  I move: 

1. That in the first para of the Resolution, 
in line 2, after tHe word "commission" the 
words "consisting of representatives of all 
progressive trends in literature" be inserted. 

2. That, at the end of part (3) of the second 
para of the Resolution the following be 
added: — 

"unless such plays preach communal 
hatred or directly or indirectly encourage 
war  propaganda." 

3. That to part (4) of the second 
para of the Resolution the following 
proviso be added: — 

"Provided that no book which en-
courages war propoganda, the policies of 
imperialist powers, pornography and 
communal hatred shall be so translated." 

4. That at the end of part (5) of the 
second para of the Resolution the fol 
lowing  be  added:— 

"with the object of serving the masses 
and their cultural requirements." 

5. That to part (6) of the second 
para of the Resolution the following 
provisos be added: — 

"Provided that there shall be no political 
discrimination against any progressive 
writer: 

Provided further that the writers whose 
works are based on the objective accounts 
of the life o£ the workers and peasants and 
on tluir thoughts and aspirations shall be 
particularly entrusted with the tasks of the 
national agency so created." 

6. That at the end of part (8) of the- 
second para of the Resolution the'fol 
lowing be added:— 

"wherever it becomes necessary for 
maintaining proper standards or for 
reduction of prices of text books." 

7. That to part (9) of the second 
para of the Resolution the following 
provisos be added: — 

"Provided that the funds so collected 
shall be administered by a. Special 
Committee, appointed in this behalf, 
consisting of representatives of all trends of 
progressive literature; 

Provided further that the funds so 
obtained shall, in particular, be used for the 
encouragement of the writers who devote 
themselves and their literary works to the 
cause of world peace and of the ideological 
struggle against retrograde ideas and 
thoughts in the field of culture." 

SHRI S. N. MAZUMDAR (West Bengal): 
Sir, I move: 

8. That at the end of the Resolution 
the following new parts be added, 
namely: — 

"(10) Study and inquiry into the 
conditions of the different languages and 
regional dialects of India, particularly of 
the languages of the Tribal peoples with a 
view to ascertain : — 

(a) their relation with the different 
families of languages; 

(b) their respective position   in 
these families; and 
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(c) the developments that have taken 
place in some of these languages which 
were considered to be backward several 
decades ago. 

(11) Encouraging a scientific study of 
the folk-lore of the different languages in  
India. 

(12) Study the best means to uphold 
and carry forward the humanistic traditions 
of Indian literature." 

SHRIMATI CHANDRAVATI LAKHAN-
PAL (Uttar Pradesh):  Sir, I move: 

9. That at the end of the Resolution 
the following new parts be added, 
namely: — 

"(10) Formation of a semi-Government 
organisation with a view to get the best 
suitable literature of one Indian language 
translated into all the other languages of 
India specified in the Eighth Schedule of 
the Constitution within one year of its 
publication. 

(11) Setting up a machinery to evolve a 
common technical terminology of all the 
Indian languages." 

DR. W. S. BARLINGAY (Madhya 
Pradesh) [On behalf of SHRIMATI DR. SEETA 
PARMANAND]:   Sir, I move: 

10. That at the end of part (8) of 
the second para of the Resolution the 
following be  added: — 

"conductive to unity, solidarity and 
prosperity of the Nation based on the 
principles of the dignity of labour, social 
justice and self sacrifice; and selling such 
text-books at nominal prices to students 
and not changing them at too frequent 
periods." 

11. That at the end of part (8) of -the 
second para of the Resolution the following 
new part be added, namely:— 

"(8A) Arranging periodic ethical and 
cultural talks by suitable writers to school 
and college students during sessions and at 
summer schools to  be  established  for  the  
purpose." 

SHRI S. N. MAZUMDAR: Sir I move: 

12. That after part (7) of the second 
para of the Resolution the following 
new part be added, namely: — 

"(7A) Study the best means of 
combating the pernicious influence of 
undesirable literature." 
SHRI K. B. LALL:   Sir I move: 

13. That after part (7) of the second 
para of. the Resolution the following 
new part be added, namely: — 

"(7A) Proscription and destruction   of   
undesirable   literature." 

MR. CHAIRMAN: The Resolution and the 
amendments are before the House. I have 
received here the names of four people who 
wish to speak. 

SHRI K. B. LALL: Would you allow 
Members who have amendments to speak? 

MR. CHAIRMAN: Yes, all the movers of 
amendments. These are people who have not 
given any notice of amendments. 

(Shri B. Gupta rose to speak.) 

MR. CHAIRMAN: It does not mean that on 
each amendment you will have fifteen 
minutes. 

SHRI B. GUPTA: Mr. Chairman, I must 
thank the sponsor of this Resolution if only 
because this gives us the chance to discuss the 
cultural questions affecting the life of our 
people. We have been discussing many other 
questions but not the questions of our culture 
and literature. Sir, as you know, along with 
China, India is a country  with   an     ancient  
civilisation 
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and culture.   Our cultural heritage   is so rich 
and so full of life t&at anybody can be proud 
of it.    I would not go into the past, because the 
time is short and that past is only too well 
known. The question before us is how we can 
best   carry  forward   the   traditions   of the 
past,  and    cherish the prize that has  been     
bequeathed  to   us   by  our forbears.    Now,  I  
would  only like  to deal    with the    problems 
that    have arisen  in  the   fields  of  literature  
and art.   I would not go back into the distant 
past,  but  I  would only refer to the     recent 
past.      India    has    gone through countless 
misfortunes, we have gone through all kinds of 
tribulations in our history; but even when we 
had those misfortunes and tribulations, the 
lamp of our culture was still burning. Even  in  
the  days     when  the  British used to directly    
rule this land,  such great literateurs as Poet 
Rabindranath Tagore,       Iqbal,      Nazrul,    
Vallathol, Bharathi,    Prem    Chand who    
would have adorned the literary world at any 
time  in     history  emerged.    We  have had 
such people.    How did they happen  to     
become  so     illustrious;   how their genius 
began to flower?    That is something which we 
have to ask ourselves.    It was when they tried 
to express the innermost urges of the Indian 
people of their times that they succeeded in 
reaching the greatest heights in the field of 
literature.    They gave expression to our 
patriotism. They came out   and   fought     
against  the  British imperialist     domination   
and     against other   feudal     survivals,   and  
it   is  in these  efforts  that  they  attained  their 
magestic     brilliance.      Sir,  I     cannot think 
of Poet Tagore without imagining him as the 
apostle of revolt against the British Raj.    
Many of    his works are   devoted   +o      this   
patriotic   task. Whether it is his prose, whether 
it is his   poetry,   whether   it  is   his   drama, 
everywhere you find that his brilliance is 
shining in his devotion to the country,   in   his    
desire  to    fight    against Bri+ish imperialism. 
Sir, Iqbal, Nazrul and others adorned the field 
of literature   by   their      uncompromising   
zeal against    imoerialism.      Now,     Nazrul 
electrified the youth of Bengal  and  a 
9 C of S. 

spirit of revolt was inculcated in them 
by his mighty pen, and that spirit of 
levolt was not confined to Bengal 
alone. It went out elsewhere too. 
Likewise we have in Andhra, Val 
lathol. we have had in Tamil Nad, 
Eharathi ......... 

SHRI  H.  D.  RAJAH  (Madras):   Vallathol 
is in Kerala. 

SHRI B. GUPTA: We have had such great 
names. Now all of them shine because of their 
devotion to the country, of their devotion to 
the cause of independence, devotion to the 
country's struggle against imperialism and 
feudalism. Sir, this is the history. Now, one 
would have thought that after the Congress 
had come to power, it would carry forward 
this struggle, it would carry forward that 
literary heritage, it would enrich that shining 
heritage. But we have disappointed, because 
just as in the political field so also in the field 
of literature it has gone back on our traditions; 
it has turned its back upon that rich heritage. 
And today we find that that heritage is 
neglected by them, that heritage is defied by 
them. We find today that culture and literature 
are considered very very unimportant things in 
the high councils of the Congress. But there 
was a t jme when the Congress leaders 
tAemselves rombined with their political 
activity also literary activities and they be-
came betfer political fighters because they 
patronised literature and they combined the 
political and cultural activity to that common 
stream of struggle of India's humanity. That 
position is no longer there. This is one of the 
major problems today. So the problem of our 
literary growth is how we can fight against 
those people who. from their high positions, 
are coming in the way of our literary advance. 
I would not go in*o it but I would only like to 
cite a few examples and before I come to 
those specific-examples, I would only draw 
the attention of the House to the numerous 
ways of how the Congress leaders are trying 
to stifle the literary advance of 
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many ways. I will only mention three ways. 
First there is direct police persecution in the 
field of literature. Secondly there is heresy-
hunt in the field of literature. They have 
created untouchables in the field of literature. 
Thirdly, we find again that Americans have 
come to dominate that field and they are 
making infiltration in this field just as they are 
making infiltration in our economic field. I 
can prove it. I have made very serious 
allegations, I know. Take one by one. When 
they became free, the congress rulers should 
have thrown open the gates of literature for 
carrying on the traditions of Tagore and Iqbal. 
Instead of that they came down upon our 
literature and literary men with a heavy hand 
and repression was let loose against the 
progressive "literatures and artists all over the 
country. I would only give some examples to 
prove my contention. 

As you know, at the beginning of 
the Congress regime a number , of 
literary works were banned and I can 
only speak from the experience of my 
Province, which, in the field of litera 
ture, has not been very poor and has 
had something to offer. The drama 
called 'Sanketh' was banned. Then 
another book of poems called 'Nank 
ing' was banned under the old British 
Act and similarly other works were 
banned at random by the authorities, 
not only       that. In the 
field of drama 'Lokanattya' was banned. That 
was a journal brought out by progressive 
writers who were not political agitators in the 
sense I am a political agitator- but certainly 
they wanted to give expression to the urges of 
the people. Then 'Pather Alu' was banned, and 
'Parichaya' which has been in the field of 
culture for so many years, was subjected to 
police attacks. Not only that. We found at one 
'Jne about 2 or 3 years ago—that 40 artists of 
Bengal had been rounded up by Police and 
quite a good many of them were detained 
without trial under the notorious   Preventive      
Detention   Act. 

One of them—Shri Dwijen Nandi—was 
detained and the charge sheet against him war 
that "You are an active Member of the 
Progressive Writers' Association". Many 
other names also I can mention but that would 
take away my time. Alongside the detention 
of these literary men, they banned the 
National Book Agency—the publishers who 
publish progressive literature and posted the 
police there and the police remained there for 
about 2 years and that is how they sought to 
crush publication of progressive literature. 

MR. CHAIRMAN: Only two minutes. 
SHRI B. GUPTA: If you think the situation 

has changed for the better, I will say, it has 
not. I would read out a recent letter of the 
Police Commissioner, Detective Department, 
to the Indian Peoples' Theatre Association.    
This is what he writes: — 

"To the Secretary, I.P.T.A., 46, 

Dharamtolla Street. 

In accordance with the provision laid down 
under section 7 of Dramatic Performance 
Act, 1876, you are hereby requested to 
furnish this office by 18th February, 1953, at 
the latest with the printed or manuscript 
copies of the dramas mentioned in the state-
ment enclosed herewith and which the 
I.P.T.A. have already staged in the public 
places. The dramas are reauir-ed by this 
office for review so as to ascertain the 
character of each of the same. 

Non-submission of the dramas by the 
above-mentioned date will be treated as the 
violation of the existing provisions of 
Dramatic Performance Act and legal action 
will be taken against you as contemplated 
under section  176 of the Indian Penal Code. 

For Commissioner of Police 
Calcutta." 
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dated 25th December, I suppose. Now names 
of 61 dramas books^fiven. These books 
include 'Char ,Adhyaya' by Tagore, 'India Im-
mortal', 'Bisarjan' by Poet Tagore, 'Nildarpan' 
by Late Dinabandhu Mitra —which, by the 
way, was banned by the British under the 
same Act and there was a time when the 
Congress strongly opposed it. There are very 
many other books also e.g., 'Gora'— by Poet 
Tagore that have been mentioned by the 
Deputy Commissioner of Police in Calcutta. 

SHRI B. RATH  (Orissa):   Shame. 

SHRI B. GUPTA: I would like you to tell 
me, can literature flourish in our country 
under such conditions! 

SHRI GOVINDA REDDY (Mysore): 
When was it banned? 

SHRI B. GUPTA: It was never banned. 
You have started screening Tagore. 

SHRI GOVINDA REDDY: What is the 
date? 

SHRI B. GUPTA: Police Commissioners 
don't write the date correctly. It is written 
25—52. 

SHRI GOVINDA REDDY: Is ft genuine? 

SHRI B. GUPTA: The letter is very recent 
because the reply is given on the 17th 
February 1953. You can ask the Police 
Commissioners to write letters correctly 
before he sits down with a blue pencil to 
censor Tagore's works. This is the position. 

Now the first thing that we demand of the 
Government is to ensure the fullest freedom 
of expression without any interference. That 
is the first point and Police Commissioners 
and other officers should be called to account. 
They have never known what literature and 
culture is; they have known something else. 
The hon. Minister  for  Education   is  here  
and  he 

should be knowing much better about the 
culture that dominates Lalbazar of Calcutta.   
I need not go into it. 

Secondly, heresy-hunt and persecution ol 
the artists must stop. In West Bengal the 
doors of A.I.R. are banged for all progressive 
artists. Shri Suchitra Mitra, who is undoubted-
ly most popular artist on Rabindra songs is 
not given any access to the A.I.R. Gopal 
Haider, Manik Bandap-padyay, Hiren 
Mukherjee and other writers have no access 
there. Third-rate writers, third-rate people are 
there to deal with the radio programmes. That 
kind of political heresy-hunt must also stop. 
Literature is not the 'monopoly of the 
Congress so that they should drive out the 
others and put their own men. These men 
have no right to claim to be the inheritors of 
the traditions of Rabindra-nath Tagore in such 
places. 

MR. CHAIRMAN:   It is time. 

SHRI B. GUPTA: It is a long Resolution. I 
will give only suggestions. What I feel is that 
literature should be given the direction—it 
cannot be neutral in this way. We should 
create images which should conform to the 
innermost urges of the masses of our people, 
create the type characters which would reflect 
the historical aspirations of our people and 
thus create a literature which will carry the 
country forward to a fuller freedom and 
independence. Above all, we should today 
create a literature of peace. That is the sort of 
thing that our Tagore and Iqbal taught us and 
we must advance along that path in the field 
of literature. 

(Time bell rings.) 4 

P.M. 
MR. CHAIRMAN:   Mr. Mazumdar. 

SHRI B. GUPTA: Sir, the time bell seems 
much more important than all this literature 
and I sit down. 

SHRI S. N. MAZUMDAR: Sir, I also start 
by congratulating Shri Rama Rao 
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for sponsoring this Resolution, because 
it is quite in the fitness of things that 
this House which is supposed to repre 
sent the wisdom of this country in all 
its aspects should take up such a 
Resolution, especially with you, Sir, in 
the Chair it was .............. 

(MR. DEPUTY CHAIRMAN in the Chair.) 

SHRI C. G. K. REDDY: (Mysore): But the 
Chair has changed. 

SHRI S.  N.     MAZUMDAR: ............ good 
to have set apart a day for discussion of this 
Resolution, for the promotion of literature 
and culture. 

Sir, my amendments fall under two 
categories. The first category may be 
called amendments to elaborate the 
discussion, amendments of an acade 
mic nature. And here I am glad the 
Education Minister is himself present 
in the House, for I think some of my 
sugges*ions should be given serious 
consideration by him. The second 
category of my amendments seeks to 
give a perspective to ............. 

AN HON. MEMBER: The Education 
Minister goes. 

(At this stage the Minister for Education was 
seen leaving the House.) 

SHRI S. N. MAZUMDAR: The Education 
Minister forsakes me just now. 

SHRI B. GUPTA:   Culture    departs. 
SHRI S. N. MAZUMDAR: It shows the 

Government's attitude to questions of culture 
and literature. 

KHWAJA INAIT ULLAH (Bihar): Does not 
like to listen to uncultured language. 

SHRI S. N. MAZUMDAR: The second 
category of amendments, as I was saying, 
seeks to give perspective to the discussion of 
the topics brought forward by this Resolution. 

I shall first deal briefly with the first 
category of my    amendments.    I 

suggest that along with the investigation into 
the conditions of the literature of different 
Indian languages, an investigation into the 
condition of the languages themselves should 
be undertaken. Last time during the Budget 
session I made the suggestion that a new 
linguistic survey of India should be 
undertaken, because the first time and the last 
time that a linguistic survey of India was 
conducted in a proper manner was in 1911, 
when Mr. George Grierson was in charge of 
this work. Then an imperialistic 
administration was in the country and in spite 
of the great ability and credit with which this 
survey was done by George Grierson, he was 
not quite free from the imperialistic bias and 
therefore many of our languages, especially 
the languages of our tribal brothers, were dealt 
with in a very summary and cursory manner 
by him. In the meantime much water has 
flown through the Ganges and many 
languages which were then considered to be 
backward, have developed and they have 
come into the field with their claims. There-
fore it is time that a proper and coordinated 
linguistic survey of India is conducted. 

Then there is the question of the 
relationship between language and literature. I 
do not want to dw»ll upon it very much, but 
language is the very building material for 
literature and a language is the collective 
historical product of the people speak-ing it. 
All the experience that they have gathered 
through generations goes into their language. 
Therefore we have to pay special attention to 
language and unless literature pays special 
attention to this aspect, it cannot flourish.    It 
canot do it. 

Thirdly I have mentioned in my amendment 
that the position of some of the languages in 
the different families of languages should be 
investigated anew. It is important from very 
many points of view. I will cite only one 
example. The other day an hon. Member 
raised the question of Maithili in the House 
and said it is a 
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language separate from Hindi. Others 
disagreed. This question is very important 
because if you are to help Maithili literature to 
develop, then the question whether it is an 
independent literature or whether it is cart of 
Hindi should be settled. If you come to the 
conclusion that it is part of Hindi, then 
naturally the task of helping that literature to 
develop will be neglected. If that claim that it 
is a separate language is established, then 
nobody ■will dare to oppose the claim of 
Maithili literature to develop. In this 
connection I can say that one of the foremost 
of Indian linguists, Prof. Suresh Chatterjee, 
thinks that Maithili is entirely different from 
Hindi. As the time at my disposal is short, I 
shall content myself with this one example. 

Then my amendment makes specific 
mention of the languages of our tribal 
brothers. These languages should be given 
special attention so that we could help them to 
develop. At the same time we should also try 
to draw from their rich resources, because 
though some aspec's of the languages of our 
tribal brothers may be said to be undeveloped, 
in other aspects they have some rich heritage 
from which we can draw, particularly in the 
domain of folklore. So I have 'made special 
mention in my amendment about a proper and 
scientific study of folklore. 

Now I shall pass on to the second category 
of my amendments. We Marxists define 
literature as the creative cognition of reality, 
emotional cognition and emotional creation. 
In this aspect, I submit this definition is quite 
in keeping with the noble tradition of Indian 
literature, in the sens'" that Indian literature 
never supp"-'ce^ the reactionary slogan of 'art 
M* ar^'s sake.' Progressive Indian vterature in 
the past and present always had a social 
message. That attitude of Indian literature to 
realib, I may say, is summarised in me 
sentence—Satyam, Shivam, Su^daram. 
Satyam means reality.   What is reality? If we 
try to 

analyse it, we find that there is always 
a struggle between the two forces, the 
struggle of the dying and the struggle 
of the growing forces.    It is the duty 
of literature to help     the forces     of 
growth, to help the    forces that tend 
towards  progress     and   help  them   to 
win their  victory.    And  then  Shivam 
means peace and as we all know, the 
question   of   peace   is   supreme   today. 
We should therefore carry forward our 
heritage of peace or shivam properly. 
All  progressive     minded  men  in   the 
field of Indian    literature should take 
up their pens against all war-mongering 
and all war propaganda and help the 
process of humanity     I  do  not  want 
to     dwell  long on     this  either.    The 
humanism aspect of our Indian litera 
ture  has  been  best  expressed  in  one 
sentence     of  Tagore     "Tulibo  Debota 
Kari Manushere mor Chhannde Gane" 
He says—"I shall make a God of man 
through my songs."    But in India to 
day forces are coming—not those forces 
which my friends on the other side are 
expecting     to     check—forces     which 
undermine our cultural  life,  forces  to 
which" we     cannot  be  blind  today,   I 
mean literature  extolling  pornography 
and   sadism,      literature   extolling   the 
baser passions, trying to bring out the 
beast in man,  literature  exciting war 
hysteria,  films of the  Hollywood  type 
being  imported  into  the  country.  Let 
me make a distinction when I speak 
about the     literature  from     America. 
Certainly I make a distinction when I 
speak    of    America.      There    is    the 
America     of Abraham     Lincoln,     of 
George Washington, of Walt Whitman, 
of Thoreau  of Paul Robeson. Howard 
Fast,     and countless  common     people 
who     are  bvers  of     democracy   and 
liberty.   At the same time there is the 
America of war-mongers, the America 
of traders  in death  and     destruction, 
the America which has come out now 
a- the hangman of national liberation 
movt^^ 0f  the  colonial peoples.  So 
also wii.n speaking of literature from 
America w^ muSf.  make  a  distinction. 
Progressive  Au^- literaturei   we 
welcome.       We   sfw M     t      tQ  ̂ ^ 
inspiration from them.    .,, game 
we cannot be blind to the otrit.  ^       ^ 
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fact that pornographic literature and 
pornographic films are now coming into India 
for sale and exhibition in India. There is 
literature extolling sadism, extolling war-
hysteria. There are many examples of such 
literature. I will cite only one. I came across a 
book in the bookstalls of Queensway here in 
New Delhi with the title "I killed Stalin" and 
on the cover was the picture of Stalin sprawl-
ing on the ground with blood gushing out 
from his bosom. This sort of literature is 
openly sold here and their intention is nothing 
but to spread war psychosis. ' 

Time is short and, because of my 
physical disability also, I cannot go 
into the details. But now, here in 
India also there is a mass production 
of literature propagating and idolising 
war, propagating war hysteria and war 
psychosis. We should take a bold 
stand against this. Sir, therefore, I 
appeal to all honest and progressive 
minded men in this country, ir 
respective of party affiliations to be 
ware of this danger. Here, the ques 
tion is that we should uphold the noble 
traditions of our Indian literature. In 
Indian literature, in Indian traditions, 
the relation between man and woman 
has been raised to a very elevated 
level; it transcends the flesh and it 
goes on to a very elevated level. But, 
what we find in the pornographic 
literature which is being supplied to 
us is that this relation is degraded and 
debased and expressed in such a dis 
gusting manner. In this connection, 
Sir. I am reminded of one incident. 
Though there are friends in this House 
who are in a way, to some extent, 
aware of this danger they are afraid 
rather. I shall say, to take the proper 
stand. Dr. Seeta Parmanand is nr^ 
here; during the last session, I rer^m" 
ber her speaking about cinem? titers. 
She said that cinema --=ters are 
exhibited in such a y-T that they cor 
rupt the childnr of" ' What remea> 
did she s- e  said-  therefore. 

school children should not be allowed to go 
outside the school compound during the tiffin 
period. That is not a remedy. It is the remedy 
of the proverbial ostrich. The proper remedy 
should be that we should be aware of this 
danger and take a bold stand against this, 
particularly when war clouds are gathering, 
when we know that the rulers of America who 
stand to profit by war, are mad with their 
desire for world domination and are trying to 
engulf the world into war. They are not 
hesitating to take recourse to war. We in India 
have a strong feeling or desire for maintaining 
peace. Therefore, we should be careful to see 
that we are not enveloped in this propaganda. 
Many instances I could cite about these things. 
The ideological servants of Imperialism are up 
and doing in this country also. They are 
playing to the tune of their mas'ters. So, Sir, 
before I conclude, I again make an appeal to 
all progressive minded and honest people, not 
only in this House but in the country also, ir-
respective of party affiliations to come 
forward to uphold the noble traditions of 
Indian literature, to stand against these 
debasing tendencies which are trying to 
envelop us and also to raise their voices in 
support of literature which will serve the cause 
of peace and defeat the purpose of the war-
mongers. 

SHRIMATI CHANDRAVATI   LAKH-
ANPAL: 
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(jumble) 

(red tapism) 
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[For English translation, see Appendix IV, 

Annexure No. 51.] 

MR. DEPUTY CHAIRMAN: Mrs. Sita 
Parmanand. 

DR. W. S. BARLINGAY: She is not here; 
she will come after some time; but I have 
already moved the amendment, Sir. 

MR. DEPUTY CHAIRMAN: Mr. K. B. 
Lall. 

SHRI K. B. LALL: Sir, I rise to accord my 
whole-hearted support to the Resolution 
moved by Shri Rama Rao and  also  give my  
whole-hearted  sup- 

1   port to all the amendments that have I   been 
moved because they do  not cut through  the    
Resolution.    They     supplement the main 

Resolution and they are useful amendments too. 

It is in the fitness of things that this Resolution 
has been brought before this House of Parliament 
and it is just the proper time to give a lead to the 
country on this subject. I have X to make one 
observation. I did rot like. Sir, certain things that 
fell from the lips of the mover of the Resolution 
al4hough I am in complete accord with the 
Resolution. The way in which he referred to the 
Ramayana and the Mahabharata in a bit doming 
terms, and the way in which he asserted that the 
Sanskrit language has become a dead language 
might have gone into the heart of many of my 
friends here. Of CDurse, whatever may be the 
force and the ability with which my friend put the 
subject before the House and whatever be the 
value of the Resolution itself, which we are 
surely sup-poring and which we ask Government 
to bring into operation, the fact remains that such 
observations in connection with this Resolution 
go against our grain. What would foreigners 
think of us when we speak in this way? The other 
day, a German who was in this country 
challenged this assertion. He asked, "Who says 
Sanskrit is dead?" This came from a German. 
And it is really strange that the opposite is uttered 
by one among ourselves, that Sanskrit is a dead 
language. I am not a pandit of Sanskrit language. 
I confess I am totally ignorant of it. I am sorry 
that in my young days I was put under a moulvi 
saheb and got my education in Persian and Urdu 
rather than in Hindi. But I feel I should have 
spoken today in Sanskrit in this House. I know of 
a friend of mine who speaks wi*h such fluency in 
Sanskrit that even Professor Ranga and Shri 
Bhupesh Gupta rolled together would not be a 
match, so far as fluency goes, to my friend who 
speaks in Sanskrit. And if my friend Mr. Rama 
Rao had heard him, he would surely have 
changed his view about Sanskrit being a dead 
language. 
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Coming to the role of literature, I submit 
that it casts a great responsibility upon 
literature as to how society should be 
moulded. We can have no better example for 
us than we ourselves here in this House, to 
show what effect literature has upon our-
selves. Very few of us recognise the 
importance of our old literature. Very few of 
us recognise the value of Ramayana and 
Mahabharata. Very few of us recognise the 
value of Sanskrit. Very few of us recognise 
the great inheritance that is ours today. All 
this, because English literature has affected 
our lives. It is that literature that is speaking 
through us. It is that literature that is moving 
through us. It is that literature that is holding a 
picture of ourselves before the world. I do not 
say that we are wholly sorry for that, or that 
we are wholly ashamed of that. We have 
gained something from that literature also. But 
at the same time it is a commentary upon 
ourselves that we have gone so far that we do 
not look with favour even on our own inherit-
ance—our own literature that gave a 
personality like Shri Krishna and Gita to us. 
And today it is said they are all dead. We do 
not listen to all those who gave that literature 
to us. We listen to the "realism" of the West. 
How are we following the West today? That is 
best depicted in the way of life that we are 
running after today. We see what we are 
copying from the West. Look at the cinema. 
Look at the way of life of the West. They are 
engrossed in science. And we nere also have 
taken up the craze. We forget that there was a 
higher science, a greater science,—the science 
of spiritualism that was given to us, that has 
gone deeper into the universe than the material 
science. Even material scientists who have 
advanced sufficiently in material science have 
begun to accept that they are approaching the 
fringe of spiritual science which came to our 
country long ago. I remember with reverence 
the name of our principal, Principal N. N. 
Ray, a great scholar of English and Sanskrit, 

who had no equal in our days throughout. 
Bengal and Bihar. He used to say that it is a 
myth to say that inventions of modern science 
were leading us towards Godlessness they are 
taking us towards God. In those days I was- 
only a studnet of LA., and I could not fully 
grasp what he was saying. Today I realise how 
we are going really towards God. Science-
minded people today are afraid of everythini 
that Smacks of religion; they are afraid of 
everything that smacks of the science of 
spiritualism. They are running so much after 
science that they do not believe that even the 
inventions of material science in the 
laboratories are daily leading us towards the 
one science of spiritualism—of Brahma the 
all-pervading. We are perceiving this truth 
through the radio. We follow the great sayings 
of our Rishis, that this Brahma is all-
pervading, it prevails throughout the universe. 
Our philosophers used to say: "I am all-
pervading. I am prevailing everywhere. I am 
immortal." We could not follow what they 
said. The time will come when material 
science will demonstra+e to you how we are 
present everywhere. This was what Swami 
Ramathirtha said, and we are slowly grasping 
what he said then. I warn those who say that 
modern materialistic science is everything. 
Mahatma Gandhi said that India had to deliver 
a message to the world. He said that India had 
a special message to deliver to the world. Do 
you. think that aping the culture of the 
Westerners will enable you to deliver that 
message which Mahatma Gandhi premised to 
the world? Even in politics, Mahatma Gandhi 
promised a Ram Raj to the world. Some 
people think that Ram Raj probably meant 
bringing monarchy back. That was not what 
Mahatma Gandhi meant. Ram Raj means all 
that is good—all that is included in the 
conception of Ram Raj. That is how we are 
following our great leader, Mahatma Gandhi. 
And that is how we should evolve a literature 
in which we may give to our future 
generations all those thoughts and all those 
ideologies   that   were   given   to   us  by 
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Mahatma Gandhi. If we fail to do that, we 
shall have failed to deliver the mesage that 
Mahatma Gandhi promised to the world. We 
cannot do that by copying the ways of the 
Westerners in the manner in which we are 
doing today. 

Of course I am not against the Five Year 
Plan. That is not what I feel. The Five Year 
Plan will help us. But I may say that the Five 
Year Plan ignores the importance of our 
culture, of our ancient heritage. If we copy 
foreigners even in our Plan, we will not be 
successful. A friend of ours was saying that 
the Five Year Plan could not succeed. Why? 
He asked, "How can it succeed, when all 
those persons who are in charge of imple-
menting the Five Year Plan will necessarily 
swallow up 80 per cent, of the money? Do 
you expect that you will be successful in the 
Five Year Plan?" That was the question put. I 
say, there is some truth in that. We have 
failed to catch the message of Mahatma 
Gandhi, because we are not trying to correct 
our character. Therefore, we shall fail even in 
putting into effect the Five Year Plan 
Therefore, I say that we should go deep into 
our character itself. 

And how will our character be improved? 
By our helping our literature. Literature is the 
chief thing. It is literature that makes a nation. 
It is literature that makes a people. Unless you 
evolve a good literature, you cannot convey a 
good idea to the people, you cannot hold out a 
good example to the people, and much less a 
good ideal to the world and a good message to 
the world. Therefore it is that I say that 
literature has a great role to play. My 
amendment speaks of proscription and 
destruction of undesirable literature. It may 
sound strange to many people. I was much 
influenced by a lot of songs and plays written 
and distributed at cinema gates. Just imagine 
what a tremendous national loss it involves in 
printing all this literature. We are going in for 
a national paper-saving campaign. Our school 
children and college students are not getting 
enough paper. Imagine 

how all that paper is wasted in printing these 
non-sensical things which go only to breed 
loose morals and debauchery. 

(Ti?ne bell rings.) 

So much so that recently even a leader of 
the stature of Rajaji had to-ask students not to 
visit cinema houses. I read in one paper called 
"Screen", which is published by cinema 
people, a criticism of this advice of Rajaji. 
That paper criticised and ridiculed Rajaji for 
giving such wholesome advice to students. 
You can imagine to what low depth we have 
fallen down. If such things are written and if 
such cinema songs are sung by our students, 
you can very well know    where we are 
drifting to. 

(Time bell rings.) 
Unless you set right the trend of 
thought and correct the character of 
people, you would not be able to pro 
ceed in the right order and we would 
remain miserable. It is for that 
reason that I have said that such 
things should be proscribed and 
destroyed. I am told by some friend 
that it is not necessary to say that 
these things should be proscribed and 
destroyed as provision already exists 
'n law and it is inherent in the Gov 
ernment to proscribe .................. 

(Time bell rings.) Sir, I have taken 
only ten minutes. MR.    DEPUTY    
CHAIRMAN:     You have taken full fifteen 
minutes. 

SHRI K. B. LALL: I do not want to 
disrespect the Chair, although I had to say so 
many things with regard to other parts of the 
Resolution. 
• SHRI B. D. CHATURVEDI (Vindhya 

Pradesh) : 
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[For English translation, see Appendix IV, 
Annexure No. 52.] 

THE MINISTER FOE HOME AFFAIRS 
AND STATES (DR. K. N. KATJU): Mr. Deputy 
Chairman, I intervene with your permission 
not to announce any policy of the Govern-
ment—that will be done by my hon. friend 
here—but I would like to take a few minutes, 
as a very small writer in my own way. First 
of all, I was unhappy to hear it said in this 
House that Sanskrit is  a dead language. 

SHRI H. P. SAKSENA (Uttar Pradesh): He 
will be made to withdraw that remark. 

DR. K. N. KATJU: I am not a scholar in 
Sanskrit. I began its study when I was six 
years old and resumed it when I was in jail 50 
years later, but the more time passes, the more 
I ■come to recognise that Sanskrit, this 
ancient language, is literally the mother of all 
our languages barring Tamil, and it goes to the 
very root of our Aryan civilisation. When I 
was in Calcutta two or three years ago, one 
evening it so happened that a great French 
scholar happened to be present. He said to me. 
"I read in the newspapers that discussions are 
going on in your country about a national 
language. I do not understand it." I said, "How 
does it strike you?" He replied, "You have got 
a national language in Sanskrit which only 
needs some research. You have got a great 
treasure there. Why don't you utilise it?" 
When I talk to great scholars about it, they 
say' that it is very difficult to learn; it is not a 
spoken language. I entirely agree, but it is up 
to our great scholars to simplify the me- 

thod of teaching. The primitive method may 
be much too un-interesting. I am sure about 
one thing more that the old method was 
intended for children. If grown-up literates 
were to try to master Sanskrit with the aid of 
the books of today or the Bhandarkar Series, 
they would be successful. Now, Sir, —and I 
hope that many of my colleagues here would 
agree—it is a matter of great gratification to 
us that in different parts of India there is a 
great revival of Sanskrit and conscious and 
deliberate attempts are being made to promote 
this study by the establishment of universities, 
colleges, etc. and by the encouragement of 
our great Pandits who have all these centuries 
treasured this ancient heritage of ours. 

The second point that I would like to dwell 
upon is' my sympathy with what was said just 
now by my hon. friend who preceded me 
about the misfortunes of writers. Of course 
you cannot sell a book by order. It all depends 
upon the merit of the book. For instance, 
when I read in Hindi translation the great 
literature associated with the Bengali writer, 
Sarat Chandra Chatterji, I felt lost; I thought I 
was living in dreamland. For three months it 
was really an enchantment, and I imagine that 
he is one of the biggest and one of the most 
famous writers of the world. He can compare 
with any writer of any country and I believe 
that his books have been translated into all our 
languages and his sales have been enormous. 
Therefore, the first thing is that the writer 
should be a writer of merit. 

The second thing, I quite realise it, is the 
deficiency in our Copyright Act. It is an evil 
of long standing. Hon. Members who are 
interested in this matter might like to spend 
half an hour, an interesting half hour, in a 
great speech which was delivered by 
Macaulay in the House of Commons 
somewhere about 1833, when his speech 
turned the tide on the proposed law for 
copyright. It seems to me that today this is a 
matter—I am speaking 

[Shri B. D. Chaturvedi.] 
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now as a private Member—to be dealt with 
by Government, that they might consider and 
make all agreements by young writers about 
their new works, about the sale of the 
copyright in a particular work for ever and 
ever as something void and unlawful. It might 
be ruled or prescribed that any agreement 
about right of publication or translation of a 
particular book should only relate to the first 
edition and not cover the entire period, 
because the writer who comes into the field is 
an unknown writer, and when he becomes 
known, then the publisher or the purchaser of 
his rights gets all the fruit, to which reference 
was made. It is not only wit 1 reference to 
Hindi writers but also to other writers. He 
becomes famous, he becomes well-known 
and he gets the reward only from his 
subsequent publications. I think that the law 
should be amended. It is a matter which is 
deserving of consideration. 

Lastly, Sir, I should like to say a few words 
upon the amendment which was moved by 
the hon. Member, Shrimati Chandravati 
Lakhanpal. She has touched upon a matter on 
which I have held very strong views. He 
refers to the formation of a semi-Government 
organisation with a view to getting the best 
suitable literature of one Indian language 
translated into all the other languages. 

AN HON. MEMBER: She is a lady; she, not 
he. 

DR. K. N. KATJU: I am very sorry. I will 
make it 'she'! 

SHRI H. D. RAJAH: Both are the same, in 
law. 

DR. K. N. KATJU: Under the General 
Clauses Act, the word "he" includes "she". 
Wherever I made that mis+ake by 
inadvertence. I think it ought to be changed 
into 'she'. 

SHRI B. K. P. SINHA (Bihar): The General 
Clauses Act does not apply to speeches in 
Parliament. 

DR. K. N. KATJU: The hon. Member is 
wrong. I have sometimes thought that we 
might have a library of, say. 100 or 150 of the 
best books of India; there might be an 
authority consisting of authors, of the leading 
writers of India, who would select the books. 
Supposing we have seven 1 books from 
Gujarati, I dare say my hon. friend, Shrimati 
Lilavati Munshi, should be one of the judges to 
choose what would be the seven best books in 
Gujarati literature—I am not talking of 
religious literature, of philosophical literature, 
but of interesting literature published during 
the last 300 or 400 years. Similarly about 
Marathi, Tamil, Telugu, Oriya, Hindi and in 
every other language making a total of 150 
books. When they have been selected, as 
Shrimati Chandravati Lakhanpal suggested, 
these 150 books should be translated in all the 
languages—the Hindi book in the other 
languages, the Oriya books in the Hindi 
language and everything else. The result would 
be that throughout India in every province, in 
every State, we should have those 150 books 
and thirdly, I hope, there might be some sort of 
a syndicate of publishers who should 
undertake to publish those books in all the 
languages and each State Government and 
Central Government should patronize this 
great effort and each High School library and 
College Library and Public Library throughout 
India should have in stock these 150 books. 
Now. the great advantage of this scheme 
would be, as I read this, that really our country 
is so vast, our landscape is so different, 
conditions are so divergent, even the way of 
living from province to province varies, that 
unless you read these books you cannot have 
an attractive picture of the country before you. 
When I was in Calcutta and I used to read a lot 
of Bengali literature in translation, it appeared 
to me that every Bengali writer has before him 
the country as he found it in Bengal, viz., the 
paddy fields, rivers and tanks. It never struck 
him as to what sort of country was Rajasthan 
or Punjab    or  I    imagine,    the     South. 
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, 

Therefore this literature, this standing 
literature of 150 best books of India, every 
boy and every girl in the school should be 
encouraged to read and when they read 
themr^frill then have a complete picture of the 
climate, of the scenery, of the landscapes, Of 
the hills, and of the rivers of India. 1 wanted 
to put this suggestion before the hon. 
Members. It is really not for the Government 
to undertake. The State Governments and the 
Central Government will be only too willing 
to encourage such an enterprise and held it 
and the best help that they can give is by 
undertaking the purchase for library and high 
schools. Therefore I am sure that when the 
books have been properly published they will 
have a ready sale throughout the country and 
everyone who claims to be educated would 
like to have these 150 best books in his own 
personal library. 

I need not say here that with our 
adult franchise and our democratic 
institutions, it is exceedingly desirable, 
it is in the national interest, that 
every citizen living in his own part of 
the country, wherever he 
may be living, should 
become familiar with India as a whole, should 
realise the vastness of the country, its 
traditions and its essential unity, the unity of 
its culture, and I submit to you that the 
acquaintance with the literature, not only of 
Sanskrit literature but the modern literature in 
our Indian languages, is one of the surest 
methods to inspire that knowledge. The love 
of Indian regional languages is widely 
prevalent. It is easily understandable. It is the 
language that you learn at your mother's 
breasts and therefore people are desirous of 
reading the best books in that language and 
their desire should be fulfilled. I thank you 
very much, Sir. 

DR. RAGHU VIRA (Madhya Pradesh) : 

 

"V   Indo   cette   Greoe   onwssive" 
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[For English translation, see Appendix IV, 
Annexure No. 53.] 

SHRIMATI LILAVATI MUNSHI (Bombay): 
Sir, this is a very thought provoking 
Resolution and the Resolution discusses the 
question relating to the literary man as well as 
literature 

 

(Time bell rings.) 
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[Shrimati Lilavati Munshi.] with a great 

comprehensiveness. There are some clauses 
which are of a great value. There are some 
others which require a little greater 
examination. In the first category, I would put 
Number 2, 3, 4, 6 and 7; the rest come into the 
other category. Sir, it is a matter of common 
knowledge that copyright rules many times 
are observed in the breach rather than in their 
observance. Many times I have found that 
stories are translated or plays staged without 
any reference to the author. I have come 
across, Sir, many times, my own stories 
translated in other languages; somebody 
sometimes refers to it and I do not know 
anything about it. Then, somehow, I get a 
copy of it. A book has been recently 
published, containing translation of some of 
my articles by a very well known publisher 
without my knowing anything about it. 
Sometimes the name of the original author' is 
not mentioned; someMmes it is passed on as 
the translator's own story. This state of affairs 
certainly requires to be amended. 

Translation of classics as well as good 
modern books is really a great need and I am 
glad that that point is mentioned in this 
Resolution. It is only the selected few who 
understand these classics because, they are 
written either in Sanskrit or in other European 
languages and the masses of our people have 
no access to those things. So, it is really a 
good thing that such books are properly 
translated; it will have a great educative value 
so far as our own people are concerned. 

Establishment of a national agency for 
creating contracts between writers also is a 
good suggestion. It can only be done by 
calling conventions or conferences of such 
writers. I do not know how else it could be 
done; but then, in this age of growing writers, 
we cannot call everybody. Sir, and those who 
are left out, won't they grumble? So, by 
pleasing some it may be that we may be 
displeasing many more. Although it is a good 
suggestion     still,   it  requires     greater 

examination    if the State is going to 
undertake to do it. 

Point (7) is positively a good one. There is 
vast ancient literature yet unpublished stored 
away in bhandaras and obscure places and it 
is getting destroyed. My friend who spoke 
here last will bear me out that there are 
hundreds and hundreds of such books which 
are eaten away by moths and destroyed. If 
such literature could see the light of the day, it 
will throw a good deal of light on our past. 

Now, Sir, I come to the doubtful points. 
For instance, the first point of helping authors 
financially. I am glad the poet Maithili 
sharanji also spoke in a way—
(Interruptions)—I am sorry, Shri Banarsi Das 
Chaturvediji spoke in the same strain that I 
wanted to speak. 

I do not consider that the suggestion of 
helping authors financially is a good 
suggestion because that will destroy the 
freedom of the literary man, which I consider 
to be a very valuable asset. It will create a 
class of hangers-on on the Government—
whichever be the Government of the day. We 
have got a good Government today; tomorrow 
(here may be some other Government and, by 
bringing this kind of consideration, it will 
create a class of htj^igers-on. As I said, there 
is a good Government today and, tomorrow, 
the complexion of the Government may not 
be so good, and, I think, Sir, that this would 
do great harm to the cause of literature than 
anything else would. Once these writers 
become dependent then, all the freedom will 
be gone. Even development of new lines of 
literature 'means writing made to order. We 
have heard of such examples in other 
countries where famous authors and 
playwrights had to completely change the 
well-known books written by them previously 
and new versions which could suit the need of 
the Government or the State had to be 
published. Sir. the hon. Shri Bhupesh Gupta 
was sryir.g something on this question. He 
was all the time talking about some other     
countries  where     things  were 
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happening but in this context, I am sorry that 
he could not even forget his love or hatred of 
some other countries, in a question of 
literature. In the countries of which he is so 
enamoured, the example that I have given has 
happened, that a very great author, whose 
books had gone into a number of editions and 
was admired by the whole world, had to 
change his book to suit the need of the State. 
The political philosophy and political science 
today have changing aspects in every country 
and I do not think it is safe to  ask 
Government to handle it. 

Item number  (8)  also is a doubtful 
proposition.    This  deals with  the na-
tionalisation     of  production   of     text books 
from the lowest to the highest classes  of    
schools,  colleges  and universities.       This  
will     be  asking  the State to shape education 
according to its notion,     that  is   according  
to  the person who may be in charge of that 
particular   movement   in   office.     Once I 
myself raised  this  question  of text books  in  
the  Bombay Legislative  Assembly  in   1938  
because  there  was   a plethora of text books 
and favouritism was rampant and each school 
was free to choose its own text books.    Many 
changed it every year to favour their own 
friends and, children had to suffer. In such a 
context. Sir, we    discussed that point and at 
that time I was of the    opinion that     the State     
should handle the production of the text books. 
But. today,  as  I said,  Sir,  the whole outlook 
of the world has changed and in this changing 
world I am doubtful whether it will be safe to 
entrust this thing entirely to  the  Government 
because      Governments   may   come   and 
Governments may go and this rule will remain     
for ever.    As  I said,  Sir,  in 1938 we were    
dreaming of a steady Government  and today 
everything assumes a political colour. Already 
Shri Bhupesh  Gupta had  tried  to  look  at this 
question from the party angle and that is what 
his     amendments  show. The State should 
resfrict the number of textbooks which will 
remain in forcie for a certain number ot years 
;and encourage  good     authors no  doubt  and 

1    T.      :      :."     ; 

choose the best    textbooks from their 
productions. 

With regard to item (9), collection of 
public donations, naturally I do not like this 
idea for the same reason that once the 
question of money comes, it creates hangers-
on and kills literary initiative. I do not think 
that it is the intention of the mover of the 
Resolution. 

Shri Rama Rao, while speaking, said 
something about a number of great names; he 
said about the great literature which was 
produced by Tulsidas, Tolstoy, Homer, 
Virgil, Dante, Shakespeare, Aurobindo, 
Tagore and so on. Of course, all these great 
men produced literature of the highest type 
but it was not a literature made to order by 
the Government and these people were not 
dependent upon the donations of the 
Government. 

(Time bell rings.) 

Only a few minutes more, Sir. I will drop 
some of the points but there  is one which  I     
would like to mention. Shri Rama Rao made a 
statement that our Sanskrit was a dead 
language.    I am glad. Sir, that Shri K. B. Lall 
and Dr. Katju both have refuted his arguments.    
I   am     surprised  that   he   is using such  a 
language about Sanskrit which is the 'mother-
tongue' of all the languages.       Even now    
that is    the language which has created the 
Indian culture of today; it was the language 
that forged the unity of all the other languages.    
Even  then,   he   says  it  is a dead language.    
I am sorry there is not   much     time.     I  
think  with   this many  people  in  this  House  
will   disagree.    He     also  told  us     
something about the  Hindu  system,   and   
that  it was    something bad.    I do n(A know 
exactly what it 'means.    I am surprised that a 
man who derives all his ideas and  inspirations     
from  this     religion should speak like this.    
It is a religion <hat has produced  the  greatest 
Hindu like Ghandiji; a religion that ITS pro-
duced    an Aurobindo    and  a    Rawa-
kriahna.    I  am surprised  how he-has chosen 
to     speak  in     such terms.    I 
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[Shrimati Lilavati Munshi.] would 
consider it as the greatest libel. The Member 
in whose name this Resolution stands, he 
himself will not relish his substitute to put the 
things in such a manner. 

Sir, my hon. friend Shrimati ■ Chandravati 
Lakhanpal made certain points and it is really 
a good amendment she has moved. I may 
inform Ihe House that Shri Prem Chand a few 
years ago along with a particular Gujerati 
author, whose name I shall not mention here 
for obvious reasons, started translating 
literature into Hindi and published it in 'Hans'. 
That was long ago. Hers is, I think, really a 
good suggestion. I thank you, Sir, for giving 
me so much latitude. 

SHRI V. K. DHAGE (Hyderabad): T would 
like to make a submission, Sir. This is a very 
non-con*roversial Resolution. Sufficient 
discussion has already taken place and 
several hon. Members have already spoken. 
Would it not be proper to ask for a closure of 
this discussion now so that we may proceed 
to discuss the other Resolutions? 

MR. DEPUTY CHAIRMAN: I have a list 
of 24 Members. If the hon. Members can 
place a restriction on themselves it will be 
helpful but I cannot curtail the fifteen-minute 
limit. 

SHRI    KAKASAHEB    KALELKAR 
(Nominated): 

 

"Helping authors financially ana 
otherwise, in order to give them leisure for 
literary work and to enable them to publish 
and sell their works for reasonable profit." 
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(Political: 
Culture) 

"Nationalisation of    production of 
text-books" 
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[For English translation,    see    Ap-
pendix IV, Annexure No. 54.] 

PROF. K, D. SINHA DINKAR 
(BIHAR) : 
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[For English translation,    see    Appendix 

IV, Annexure No. 55.] 

PROP. N. R. MALKANI (Nominated): Sir, 
1 accept the Resolution in the 
recommendatory par^and reject it in the 
operative part. I accept the Resolution so far 
as it draws our attention to a very important 
deficiency—the neglect of our literatures. 
And we have got many literatures in India 
because we have got many regions and 
languages in India. We have got about 
fourteen recognised languages— recognised 
by the Constitution—and various other minor 
languages and also the main national 
language, which yet has got to occupy the 
position of the State language. And they are 
all in a very backward condition and we have 
to work for them now; we have not to wait for 
it at all, and to the exfent that the Resolution 
draws our attention to that fact and to that 
deficiency, I  accept that Resolution. 

Sir, have we observed that today, except 
for a few books in India, no other books are 
translated in the foreign languages? I think 
Tagore would be one of these; maybe, 
Gandhiji would be another. Could we 
mention a third? Maybe, a scientist like Bose. 
I do not think there is a fourth—at least none 
occurs to me at the moment. Have we 
produced any great man of literature or even 
of science who has written in our own 
language, which has been translated into 
German or. into English or into Belgian or 
into Italian or any other foreign language? 
Have we observed also that today we are 
living in an age of which I am proud? It is an 
age of Indian renaissance—political, 
economic, spiritual, in the widest sense. We 
have produced masters, geniuses in religion. I 
am myself proud to live in an age in which I 
feel I am in the current of high events, where 
there are high purposes, there are high  ideals 
placed  before us  and 

we should produce great literature in such an 
epoch. Russia produced great literature before 
the Revolution. Some of the greatest authors of 
Russia were pre-revolutionary and some post-
revolutionary—the greatest the world has seen, 
Tolstoy, Gorky, Chekov and o'hers. Why can't 
we mention some of our own? I can't mention 
even one • who has immortalised our battle for 
freedom, our spiritual renaissance or any other 
front of life. Why is it so? It makes me to 
think. I am not able to find a real answer to 
that. Why is fhat so? Today, the world looks at 
us. We have got no poetry, no drama, no 
plastic arts, nothing of the kind of which we 
could be proud. Why is that so? Sir, I find it is 
a tragedy that today there is an utter break in 
our architec*ure, utter break in our sculpture—
an utter break—in music and there is no 
progress; there is no development. Today, if I 
may say so, I am a member of a small 
committee trying to put up a memorial 
museum for Gandhiji; we want to put up a 
museum in the Indian tradition. Simple, 
elegant and yet Indian in style. 

6 P.M. 

But we cannot even build a memorial. We 
do not know what architecture is. I am 
scratching my head and Kaka-saheb is 
scratching his head. We have got a number of 
plans, but they all look like temples. We do 
not want to build a temple for Gandhiji. We 
do not want to make a god of Gandhiji. He 
was a great human, and we want him to be 
remembered only as a great human. Why is it 
so? Yet, we are living in the current of life, at 
a time of which we will be proud for 
thousands of years. Why is that so? I do not 
think that the Englishman has given us 
anything worth while in literature, in art, in 
the finer things of life at all. He has given us 
samples of administration, he has given us the 
basis of our economics, he has given us ideas 
of political freedom, but the sooner we get rid 
of his music or his fine arts or literature the 
better. We are still thinking in English, we are 
still talking in English and becoming English.   
This has become a habit with 
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speak in Hindi. I am almost at peace with 
myself and the world but so far as Hindi is 
concerned, I have no peace of mind. I feel 
ashamed. I, can speak so as to be understood 
but I cannot speak Hindi in the manner I 
would like and you would appreciate. That is 
a great conflict that is going on within me. 

Sir, I was a writer of a sort in Slndhi, a 
fairly good writer. Without any effort, I 
became a good writer. But I have wasted my 
55 years of life in writing in English, and 
what have I produced? Nothing. Those who 
have tried to write in English, what have they 
left? Nothing, absolutely nothing. Unless and 
unitil this superstition about English goes, 
there will be no literature in India at all, much 
less in the fourteen languages of India; I think 
the sooner we realise it, the better. 
Personally I do not accept that part of  the 

Resolution     which  says     that there should be 
one more commission of     inquiry.    Why  a    
commission  of inquiry?      What is there      to 
enquire about?    There is  nothing.    The Com-
mission will be enquiring for twelve months, 
then in another twelve months it will be writing 
its report and then its report will be lying in 
some pigeon hole for another period.   What has 
the commission to enquire into?    We have 
nothing.      We have no literature     to inquire 
about.    I cannot say that the Government of 
India has done nothing. It is moving slowly in a 
stately way like an elephant.   As a matter of 
fact, seven  years  back, the     Royal Asiatic 
Society made  a  recommendation  that a   
Cultural   Trust   should   be   created. That  was 
in  1943.       They  said,  "All right,  we  will  
appoint  a  Committee." So a conference was 
helfil to report on letters     at New     Delhi on     
the  15th October 1951.    Only 'she other day. 
in December   1952   the   Education   Minister 
came out with    his resekition for a  National  
Academy  of  Letters        It will take two years 
more to implercsr.t this scheme.    If you 
appoint    a commission  of inquiry,  it  wi!l  
take  three years more.    Things will not move 
at 

the elephantive gait. So let us go ahead 
without any commission of inquiry. 

Then, what is this National Academy of 
Letters.    It is  a mixed  set up.    I am grateful 
to Kakasaheb    and Prof. Dinkar for trying to  
clearing  up  this mix-up.       This  Academy  
of     Letters should have other academies for 
other work of a scientific nature or for  re-
search work.    I know of academies in Europe     
which  originally     started  as merely 
scholastic bodies.   There have been  
academies  in  the  past  from  the time  of 
Plato   and  even  before   that. But this 
National Academy of Letters is a scholastic 
body and also a literary body.     I    would say 
that a separate academy or branch of this    
academy should take up the work of preparing 
say an encyclopaedia of social sciences. Such  
a body     should be  a  semi-Government, 
specialist body, for scholastic studies. 

Then,    the    Resolution    says    that authors   
should   be   helped   financially. I request you to 
let the authors alone. The authors may be poor 
but are not starving.    I was a poor man once but 
at present I am     fairly     comfortable, well 
above the margin.    Take   Kakasaheb.    He is 
slightly better than   me but he was  a very poor 
man,  but  as far as I know, in Gujrat his 
literature stands    next      only      to    
Gandhiji's. Gandhiji was not a rich man. He was 
a very poor man.   He was a royal beggar,   but  
his  literature  is   one  of  the richest in the    
world.    We    may    be poor but we are not 
starving.   If there is anything    in us, it will 
come     out whether  poor or not.    What  we 
need is a little money. A well-known author 
Somerset  Mangham   was      approached for 
advice by a rich mother.   "I have got   an     only   
son  who     writes   well. What should I do?"   
He replied, "Give him  £150 a    year for five 
years and then tell him   to go to the devil.   Let 
him go about round the world and get 
experience    of  the    world."    To  be   a 
literateur, a man must   have    varied 
experiences of the world. Kakasaheb's writings      
are   all   based   on   his   rich experiences of 
life.    Wherever he goes. 
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either in India or Europe or elsewhere. he keeps 
his eyes    open and his ears open.    He has got 
a very keen mind, a very receptive mind.    So 
leave the authors alone to  fend for themselves. 
But there must be a recognised body ■of  
authors  where   a  young     budding author can 
go, so that they could tell him, "What have you 
written?   Let us scrutinise it,  analyse  it  and  
value it. Do not do this    and do not do that". 
When I began to write myself, Acharya 
Gidwani    said, "Look here,    Malkmii, this is 
very good,    but do not do this and in that 
manner." He gave me some tips, and then I 
budded into a writer. Supposing Kakasaheb    
and    a    dozen other    people were    to guide    
young writers saying, "Do not do this and do 
not do that", that will be     extremely helpful.    
Give us such a body.    That is more     than  
sufficient.    And     then honour the authors 
more than you pay them. 

Lastly, Sir, so far as development of 
literature is concerned, the Government also 
has got a part to play. The U.S.S.R. took the 
lead in the publication of classics, in the 
publication of translations of great works, in 
the starting of libraries, etc. They have brought 
out the works of well-known authors in cheap 
editions. Why cannot our Government also do 
it. Why can't they publish our classics by mil-
lions and sell them at Rs. 2 or Rs. 3 each. The 
writers cannot do it, but the Government can 
do it. 

The Government should also rule that the 
medium of instruction in all schools shall be 
the regional language, and Hindi will be the 
State language and the national language, and 
subsequently the language not of the literate 
and the educated but the highly educated. We 
are still talking in English. "We must give this 
up and unless we *do that, no literature can 
flourish in India, whatever else you may do. 

SHRI H. D. RAJAH: Sir, I have -gone 
through this Resolution very carefully and 
also heard the speech of Mr. Kama Ttao with 
considerable attention. This   Resolution is    
divided into    two 

parts. Its intention is good but the implications 
are dangerous. This Resolution harps upon 
commercialisation so far as the authors are 
concerned. This country or any other country 
has not produced authors with a commercial 
bent of mind. The fictitious elements in the 
authors' class get eliminated automatically. 
The real genuine diamond flourishes without 
any support from anybody. Look at the two 
important articles which Mahatma Gandhi 
wrote. He wrote one article in 'The Young 
India' called "Shaking the mein" which has 
gone into a classic. Look at the letter he wrote 
to Lord Linlithgow about his position and the 
salary he was drawing from the Government 
of India. These two pieces of literature still 
remain as masterpieces of a literat&wT genius 
and source of the greatest Inspiration to 
humanity. That man was not paid one anna by 
anybody for his writings. 

MR. Rama Rao intends, through this 
Resolution, to have a regimented life, which 
kills originality, flow of the thought and only 
writing to dic*ation. This is the open road to 
dictatorship and these people will help 
handing over the Government to the Com-
munists with ease and comfort. Regimentation 
of thought is not desirable. An author pours 
out his feelings according to the thoughts 
generated in his mind and not on the dictation 
of some one else. If an author is paid by 
Government, he will always only pamper to 
the wishes of the Government sing their 
glories and forget his individuality and his 
own responsibility. Sir, literature springs out 
of an author from genuine feelings of life and 
the knowledge he acquires. Therefore, it is not 
necessary that decent authors are to be spoon 
fed. The public will appreciate their merit and 
reward them. All second rate authors, if they 
produce literature which go to the publisher 
and if the books are not saleable, will suffer 
and the publishers will lose their money. They 
are no good and they ruin cihers. If you have a 
basic idea of life by which the people are 
made to speak in their own language and have 
a Gov- 
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language on a regional basis, you will receive 
the patronage of everyone and all will go 
along with you, and it would not be necessary 
to impose a commision from the top. It will be 
a hot-bed of confusion and intrigue in order to 
swindle the money from the Government. The 
Hindi people or Sanskrit people or Gujarati 
people or Marathi people or Tamilians or 
Malayalee will all angle for position. All will 
try to get into that Commission or will try to 
come to some arrangement with the Centre, 
and each one of them will pull in different 
directions and ultimately destroy the very 
fabric of our lives. Therefore, I don't believe 
that this Resolution will have any good effect 
upon the public. On the other hand the 
Government must be sensible immediately to 
take into its head the idea of re-dividing the 
country into linguisfic provinces. If they take 
up this question, the country will be better and 
people will have literature born out of their 
convictions and respective local Governments 
due to public pressure will encourage their 
language and literature and help as far as 
possible in a general way. No popular author 
has suffered anywhere and as such no author 
need be subsidised. It is very rarely that great 
authors or poets who have produced the best 
of literature did not have enough to get on and 
then, after they are dead, people glorified their 
achievements. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh): Sir, at this late hour I will 
not take up much time of the House but as I 
have tabled this amendment, I thought that I 
should give the purpose behind the 
amendment. I also think that various 
commissions on all possible subjects don't 
serve any useful purpose. However necessary 
they are, they are a drag on the country's 
resources which can be better used otherwise. 
But the Resolution introduced like this does 
serve a useful purpose viz.} that it gives the 
Government the views of the present 
Members of the House in matters which are 
so vitally important. 

Now, the amendment which I have put 
before the House runs thus: 

"That at the end of part (8) of the second 
para of the Resolution the following be added: 

'conducive to unity, solidarity and 
prosperity of the Nation based on the 
principles of the dignity of labour, social 
justice and selfsacri-fice; and selling such 
text books at nominal prices to students and 
not changing them at too frequent periods'." 

Now this Resolution to which it must be 
added says: 

"Nationalisation of production    of 
. text books  from the lowest to  the 

highest classes of schools,   colleges 
and universities." 

and it is on this point that I would like to put 
before the Government the most important 
factor viz., that unless all text books, after 
purchasing copyright from the authors, are 
produced by the national or State press, the 
prices at which students have to buy them 
make the education unnecessarily expensive 
and raises the cost of education to the highest. 
Today though this may not be entirely true, 
atleast where school education is concerned 
this is true, and the Centre shotild give 
directions to the State Governments that the 
text books are not changed at such frequent 
periods that if a student's brother or sister has 
gone through the same class a year or two 
earlier, their books are not of any use to the 
students. There also I agree with Mr. Rajah 
that a certain kind of commercialisation has 
come into this most important thing of edu-
cation of the country and which it is the duty 
of the Education Department to prevent. 

Then secondly, the other amendment is that 
the making use of these writers and scholars 
who don't get proper recognition and also 
appropriate patronage from the nation—not so 
much from Government but from the: 
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people and for that reason Government, 
without taxing its resources, can make use of 
these people who silently work to further 
cultural life and raise the cultural level or the 
country's civilisation by arranging periodical 
talks for schools and colleges as also not only 
during college sessions hut also for summer 
schools which it should be the du+y of the 
Government to start. It would, in this way, be 
possible for people who have not been to 
schools or colleges also to take advantage of 
current progressive thought and raise the 
social and cultural levels. These are the things 
which the Centre, when giving money to the 
State Governments, can put down as 
conditions precedent to their receiving help 
and it should be the duty of the Centre to see 
that Centre's policies, passed through the 
deliberations of the Parliament, are carried out 
by the States. Day by day the States are 
becoming quite reluctant to allow the Centre 
to give any directives and call it interference 
by the Centre but if the country is to remain a 
united whole, I think that there should be a 
united policy about the education of the 
children. 

Incidentally, Sir, though this may not be 
within the sphere of this Resolution, as I am 
speaking about making use of scholars and 
authors of our country to raise the cultural 
standards of our society, I should like to ♦ake 
this opportunity to request the Educational 
Department particularly, to see that all kinds 
of cheap foreign literature which is 
misdirecting and misguiding our youth is 
prohibited by having proper legal steps taken 
through the agency of the State. Ol" course, 
this comes within law and order, but today 
this kind of literature is degrading our 
younger generation and if things go at this 
rate, if this kind of morbid literature spreads 
like this, I do not know where matters will 
end. 

MR.    DEPUTY    CHAIRMAN:     Mr. 
Reddy 

 

 
[♦SHRIMATI SHARDA BHARGAVA 

(Rajasthan): Mr. Deputy Chairman, 
if     each       speaker is given 
8 minutes instead of 15 minutes, a greater 
number of Members will be able to 
participate in the debate.] 

MR. DEPUTY CHAIRMAN: If we do not 
close today, we resume the discussion on the 
next non-official Resolution day. 

SHRI C. G. K. REDDY: Mr. Deputy 
Chairman, I do not quite know how J. am 
comnetc-nt to contribute my mite to this 
discussion, for I belong to that class of literary 
men who sometimes are called *he prostitutes 
of the profession, namely, journalists. In sp.'te 
of that fact, there are certain points which 
have been raised on which perhaps I can be 
deemed to be competent to say something. 

So far as my hon. friend shri B. Gupta is 
concerned, when he went on to accuse 
Government of oppressing authors and others, 
if there was any truth in his allegation 
naturally I would fully support him. I think 
that there should be the completest freedom 
so far as artists or authors or any others are 
concerned, who contribute their bit towards 
the culture of the country. Of that there is no 
doubt whatever. But he went on in a very 
curious way towards the end of his speech to 
say that there should be a particular kind of 
direction to these authors and to those people 
who give through their writings or through 
other means, pleasure or entertainment or 
otherwise contribute to our culture. Now, this 
question of direction is a rather dangerous 
concept, when you say that the author should 
have complete freedom there can be no ques-
tion of any direction. By direction, probably 
he means State direction, and since I do know 
something about what 

•English translation. 
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Party feels or says in the matter of literature 
and culture, I am" sure that he means that the 
State should direct the authors and others in a 
particular direction. He, I don't think 
subscribes to the view that authors should be 
completely free. We know that some of his 
own amendments prove the contrary. What he 
means is that it should all be in a particular 
direction, and who ist to determine that 
direction is something that we are unable to 
see, because there has got to be somebody 
who has to choose what is right for the people 
and what is not, what is entertaining and what 
is not, what is good for the people and what is 
not good for them, what is good for society 
and what is bad for society or reactionary to 
society. It is merely an arbitrary choice. 

So. Sir, while supporting fully what he 
says, that artists and authors and others should 
have the fullest possible freedom so that they 
may contribute of their best to society, so that 
they may give their contribution to real 
entertainment and culture, I must say that I do 
not support even remotely what he would call 
direction in which these authors should 
proceed, because these two things cannot go 
together. 

Of course, I do not mean that there should 
be complete licence—not the manner in 
which the party in power would like to 
describe it, they like to make a fine distinction 
between what they call freedom and what they 
call licence. What I mean is that it is possible 
for all of us, for all people to agree on what is 
really harmful to the country and what is not. 
In fact we find that so far as pornography is 
concerned, there can be no doubt whatever, 
and everybody would agree that such a thing 
should not be given encouragement, that it 
should be put down. In other respects also the 
people can decide as to what they want and 
what they do not want and we must only 
direct or suppress literature or other like 
things in so far as it is commonly   
agreed.because  there  is  a   dif- 

ference of opinion on what is reactionary and 
what is progressive, what is good for society 
and what is not, what is good for the people 
and what is not. On certain matters, however, 
there certainly will be common agreement, 
and so the line could be drawn. To that extent 
only authors and others who contribute 
towards our cultural development should be 
controlled. Otherwise there should be full 
freedom. 

So far as pornographic literature is 
concerned. I am afraid there has not been 
enough stress laid on it and it is surprising 
that I, a young man, should say so much 
while elders who should have been able to 
say something, have not done so. 

AN HON. MEMBER: You are bald enough. 

SHRI C. G. K. REDDY: Well, baldness is 
not everything. We are all aware .and I may 
frankly say, personally aware, that there is a 
good deal of what is called pornographic 
literature. If we go round any big cities or 
even wayside railway stations, sometimes 
these things are openly sold in very modest—
shall I say—under modest bindings, and 
sometimes they are sold clandestinely, 
secretly. Now, there is no doubt whatever that 
this perverts the mind, especially of young 
people and make their minds unbalanced. This 
causes unbalance in the mind because these 
things are really not sober, not related to life 
and they are intended only to give erotic 
excitement. Therefore. I think Government 
should do everything to see that this 
pornographic literature is put down. There 
was a time when I think in Bombay there was 
a certain restriction on the importation of this 
kind of literature; but there have been certain 
indigenous productions too in this particular 
branch of literature, and so far as the money 
part of it is concerned it has done extremely 
well, better than any other kind of publication 
that this country has been capable of for so 
many years. 
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It is a matter which I think the Government 

should seriously take notice of and they 
should see that the money that people wish to 
invest in other things, in things which go 
towards the cultural development of the 
country does not go into this cheap stuff, on 
Jhis sort of perverting stuff, stuff that perverts 
the mind of the youth and also causes them 
unbalance and which is wholly unrelated to 
life. Of course, there are protagonists who say 
that even pornography plays a part in life, 
because, they say, it gives one side of life and 
it is good for us to know every side of life. 

Next I would say a few words about a 
certain dangerous, or shall I say, certain 
unhealthy tendency among certain of the hon. 
Members and among some in the country, 
which is growing. I may say it is called—very 
wrongly—in South India by what is termed 
"Hindi imperialism." Unfortunately there are 
certain hon. Members in this House and also 
others outside who make it appear, who make 
it unnecessarily appear that Hindi is on the 
march to invade the whole of India. This is an 
impression that we should carefully avoid 
from spreading and getting planted in people s 
minds. We should see that this impression 
does not sustain the poisonous seed already 
put in people's minds. So far as I am 
concerned, although I come from the South, I 
am fully behind making Hindi the national 
language and I hope to even, before I linish 
my term of office here, to speak in Hindi one 
of these days. But, this cannot be done. Even I 
would be alienated it there is a certain amount 
of aggression in the propagation of Hindi. 
Any good mission, Sir, sometimes, is spoilt by 
the excess of enthusiasm and excess of zeal on 
the part of the missionaries. Now, related to 
that, I would also say something about 
Sanskrit which one or two Members, 
including our hon. Minister for Home Affairs, 
has said something about. Now, Sir, at the 
sacrifice of my own mother tongue, from the 
age of 6 upto 15, I was in school with my 
second language as Sanskrit. Unfortunately,    
as most    Members    are 
9 C of S. D. 

aware—they will agree with me when I say—
that, after II years of studying or, shall I say 
reading or repeating what my Sanskrit master 
was saying, the only sentence that I could 
write correctly or speak correctly was one 
which I learnt in a primer in the first year and 
which ran as: 
a ' 
and I never knew why it should be  and 
not something else because, in the present 
tense, it goes on as     

"      and 
I never knew. Even today, I have a hazy notion 
although I have more interest in Sanskrit than I 
used to have before. What I felt was that the 
hon. Minister, when he was speaking, was 
putting the case rather badly for Sanskrit when 
he said that we should study Sanskrit and he 
took strong objection, as most other hon. 
Members, to what my friend Mr. Rama Rao 
said about the dead language, that is, Sanskrit. 
Sir, there is no doubt whatever, and nobody can 
have any doubt whatever, in this that Sanskrit 
is a great store of knowledge, literature and a 
form of poetry which probably we will never 
be able to reproduce. Now, so far as the living 
language is concerned, a language which can 
give us cultural entertainment or any other kind 
of entertainment or even thought provoking, it 
cannot be revived by arti* ficial respiration. It 
must come from the people; it can never be 
imposed. We cannot say: "Here is a language 
in books. Let us impose it on the people". It 
can never be. I believe that the effort that we 
may make in trying to * impose Sanskrit, as it 
is in our ancient books from which we draw 
even now so much of knowledge and so much 
of entertainment to the mind, if I may say so,: 
will be in vain. We cannot try to impose it and 
if we try, we will signally fail. 

Sir, Sanskrit is also attempted to be 
introduced through our national language. In 
this connection, I may refer, if I may, to a 
particular kind of speech which I heard today 
and which I hear very often in this House. 
Although I can follow every word and every 
idea 
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expressed by other Hindi speakers like 
Professor Dinkar or others' I am not 
able to follow certain other speeches 
which sound to me more like Sanskrit 
than any language that I have heard. I 
may refer if I may, Sir, to Shri Kaghu 
Vira's speech. I do not know what 
relationship it has got to any language 
at the moment or to a spoken langu 
age. That, of course, is his own busi 
ness and we need not quarrel if tie 
were to stop there, but, unfortunately, 
he also happens to be one of the mis 
sionaries and protoganists of the 
national language. Now, if he were to 
go to the South, I am sure, more harm 
will be done to the propagation of 
Hindi in the South than any good can 
come out of his visit. So, I appeal to 
other friends who want to make Hindi 
our national language in which we can 
have almost uniform support 
all       over the       country,        to 
guard against trying to impose what is really 
not of the people. Because you feel that that is 
the finest of the languages or finest of our 
ancient glory, you cannot impose it. If you 
want to revive some of the culture that we 
have lost, it is not possible for us to do it like 
this. Culture is not a thing which is stagnant, 
which is something immobile which could be 
imposed. It can only be revived in the sense 
that we develop it, we raise it and we can say 
that in the case of a spoken language also. 

(Time bell rings.) 

Therefore, I -would say, Sir, that in this 
respect, I should like to guard against this 
danger. Have I two minutes more, Sir? 

MR. DEPUTY CHAIRMAN:  No; you 
have finished fifteen minutes. 

SHRI C. G. K. REDDY: May I have one 
minute, Sir? 

MR.  DEPUTY  CHAIRMAN:   Yes. 

SHRI C. G. K. REDDY: Mr. Rajah and 
other more eminent friends have spoken 
regarding Subsidising authors. Now, Sir, I atr* 
euro—many of my author friends here will 
agree with me 

when I say that no author will produce a 
beautilul work for money. Nothing can be 
produced because of money. If we want to 
reward the authors or those who produce 
beautiful things, let us do it on humanitarian 
grounds because it is not fair that we should 
take so much from a person who has given so 
much to us, beauMful things to us, and give 
him nothing at all. But, I can say this: if you 
set up an organisation which is to subsidise 
authors, it will, may I say, even worsen the 
things because, political influences will set to 
work and certain other influences will set to 
work and even those authors who take the 
money will not be able to produce the best 
which can only come from the heart and not 
because one can be bribed through money or 
by other means. 

DR. R. B. GOUR (Hyderabad): Mr. Deputy 
Chairman, I had no idea of participating in 
this debate, but, certain points have come up 
during the debate and I thought it necessary 
that I should speak and try to convey ■lay 
point of view to my hon. friends, more 
particularly on the Congress Benches. 

Now, Sir, Dr. Katju himself and some other 
friends here have taken exceptional objection 
to Mr. Rama Rao's sentence or phrase about 
Sanskrit. Well, Sir, with due respect to 
Sanskrit, without meaning any insult to it, 
there are certain languages which are living 
and there are certain languages which are not 
living. What we mean by that is language as a 
means of intercourse, as a means of conveying 
our thoughts. There are such languages 
existing in our country and Sanskrit is not 
such a language. For example, Sanskrit cannot 
be compared with Telugu, Mahrati, Canarese, 
Tamil or Malayalam for the simple reason that 
they are spoken languages, languages spoken 
by the people, by the peasants, by our folks. 
So it is in this sense that we feel that a ten-
dency to revive Sanskrit is a very dangerous 
tendency and this tendency is showing its head 
and, it is precisely this tendency that is making 
Hindi it* 
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self very unitelligible and it is precisely this 
tendency, Sir, that is creating a revolt against 
Hindi, particularly in South as Mr. Reddy has 
suggested. I myself come from the U.P. though 
I have gone South in my tastes etc. I am a 
Southerner, but I do have respect for U.P. and 
Hindustani and I myself feel that I cannot 
understand Dr. Raghu Vira. My hon. friends 
may say that I am Persianised and that is why 
T cannot understand. That is not a fact. 
Anywhere, even in U.P, if Dr. Raghu Vira 
were to address them, the peasants would not 
be able to understand. He will not be able to 
convey his thoughts, his ideas, to the peasants. 
That is why. Sir, the Hindi that they are 
manufacturing in their own houses, this Hindi, 
is going away farther and farther from the 
various dialects in U.P., Bhojpuri, Brij, 
Avadhi, Maithili and Magadhi and that is why 
a dangerous tendency is also creeping up in 
these areas for autonomous regions, for 
independent States. Tulsi-das did not write in 
Sanskrit; he wrote Rwmayana in Avadhi and 
some of his writings are there in Brij too. So, 
the point is that this tendency which is taking 
Hindi away and away from the dialect is a 
dangerous tendency and this will take our 
literary figures, our cultural people, writers and 
poets farther away from the people, and that .is 
why we want to fight out this tendency. 

In Telugu a big battle has been fought on 
this. We want the popular Telugu; we did not 
want this Sans-kritised Telugu. Similarly in 
Mahrati there was a tendency to remove 
every word coming from Persian, from 
English or from Gujrati or from any other 
language. They wanted to remove them and 
that tendency was fought. If I may say so, I 
am not a man who knows Mahrati, but, I can 
say on information that this tendency was 
fought by many literary figures, so many 
writers  and novelists there. 

Similar tendencies are developing in other 
languages and more particularly it is felt in 
U.P. That is why, Sir, this tendency is 
winning more enemies to 

Hindi rather than friends and that is why, Sir, 
I say, every language has a tendency to drive 
the people away from the language, to make 
the people go away from the language. On 
the Osmania     University,   it is     written; 

"the city of learning whose gates are guarded 
by Ali". ?jid they have created a language 
there which most of the people cannot 
understand fully. We have got an Urdu which 
is totally unintelligible. So, we are creating a 
type of Hindi. I am sorry, Sir,—this tendency 
of making Hindi unitelligible is a dangerous 
tendency—that will only make matters worse 
and create difficulties for us for the 
propagation of the language. 

We develop and enrich our language from 
the peasants primarily. Take from this 
peasantry, from this treasure-house of 
language, words and also grammatical forms. 
With these words.   Sir,   I   conclude. 

DR. S. K. BHUYAN (Assam): Mr. Deputy 
Chairman. Sir, I rise to support the spirit of 
the Resolution moved by my hon. friend Mr. 
Ram-a Rao, though I must say at the very 
outset that I am not in agreement with some 
of the sentiments that he has expressed in the 
course of his speech. His reference to 
Sanskrit has been rebutted and refuted by 
several hon. Members in the course of their 
respective speeches. 

We know that this Resolution is being 
discussed in a House which contains a galaxy 
of authors, litterateurs, poets and creative 
artists whose reputation has travelled beyond 
the borders of India, and they can very well 
understand the trend and object of our 
Resolution.    (Hear, hear). 

The mover of the Resolution and those 
who subsequently took part in the discussion 
have brought out its full purDose and 
significance. 

Regarding the demands made in the 
Resolution, I think some efforts have been 
made in the last few years 



 

[Dr. S. K. Bhuyan.] to achieve them. I am 
glad to refer to the Central budget for the 
current year 1952-53 where a considerable 
sum has been set apart for encouraging 
authors. The grants to authors will be made by 
a Committee consisting of the Prime Minisfer, 
the Education Minister and some high 
officials; and this certainly is a right move in 
that direction 

Apart from Government, some Universities 
have also initiated measures on the lines 
envisaged in this Resolution. The Universities 
in India are run on grants made regularly by 
the Centre or by the State Governments 
concerned, and a large number of these uni-
versities are engaged in publishing books of a 
high scholarly standard. The Governments of 
India, both at the Centre and the States, have 
thus given evidence of their sympathy for the 
promotion of good literature in the country. 
The Government of West Bengal, I learn, is 
giving rewards to the writers of the best books 
of the year. The Bihar Government, I under-
stand, is giving similar encouragement to 
authors. The Osmania University at 
Hyderabad launched a scheme some years ago 
for translating the world's best classics into 
Urdu. 

The Government of Assam possesses a 
special Department for collection and 
preservation of ancient manuscripts, and for 
publishing the valuable ones, and also 
constructive books compiled on modern lines. 
The Buranjis or chronicles of Assam 
constitute a unique contribution to Indian 
literature, to which reference was made by Dr. 
Raghu Vira. These chronicles are of interest 
not only to Assam but to the whole of India. 
You will be surprised to know that there are 
chronicles, compiled in the 17th Century, 
which relate not only to Assam but to the 
whole of India, dealing not only with the 
Mogul period, but also with the Sultanates of 
Delhi. We have chronicles throwing light on 
the Mogul conquest of Orissa and Bengal. All 
the  important personages   and  events 

in the history of India are represented in these 
chronicles, and they are thus the property of 
not one State or territory but of the whole of 
India. Their publication in a proper garb 
should therefore be undertaken by the State. 
The Assam Government have published many 
of them in their Assamese originals, and some 
with English translations. But we have still a 
large number awaiting publication for which 
money and men are both badly needed. These 
are hard times, and people are not willing to 
undertake arduous scholarly work without 
proper' remuneration. These are schemes 
which Government can undertake on a 
country-wide scale. 

I will now give you two illustrations of  the  
elevated   tone   which   prevailed in the 
political world of old days and which  is  well     
brought out  in  these chronicles.    When 
Emperor    Humayun was defeated and went to 
Persia, the King of Persia    came to know     
that Humavun had very     faithful servants in 
Delhi.    He  asked Humayun,—"You had   
such   faithful  servants   in   Delhi! But how is 
this that you were expelled from  your throne?    
During  your rule you   must   have   
considered  your   own comforts to be of 
superior necessity to the  welfare  of     your   
subject."    This admonition   of  the  King  of  
Persia  is certainly a wholesome warning to  all 
princes and rulers.    Another chronicle relates 
to a defeated monarch who had become 
disheartened  at his   reverses. "If  the  sun  is  
once  eclipsed  does  he not shine again?"—
wrote a neighbouring     Raja,   and   thereby    
roused   the drooping   spirit   of   his   fellow-
monarch to vigour and animation. The 
Assamese chronicles,  as  I have said,  are 
therefore the property of the whole of India. 

Now. what does this Resolution want? It 
wants Government to undertake the work of 
promoting the literatures of India in an 
organised and systematic manner, so that all 
writers who are in need of help and all 
cultural institutions which are in need of some 
kind, of assistance may be properly assisted. 
In ancient times, literature  and  art     
nourished  on  the 
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patronage of princes and nobles. Now, in the 
absence of that patronage from Kings and 
princes, Government must step into the 
position of patrons. 

Of course, there is one great danger, 
namely, that if a poet or author receives help 
from Government, he will sometimes be 
expected to play a subservient role, because 
the man who pays the piper will be able to 
demand the tune. This would be most 
undesirable. The author and the poet must 
have a free hand to develop according to their 
own genius. Like equality, liberty and 
fraternity in politics, the motto of the poet 
must be purity, liberty and poverty. He cannot 
act according to this motto if he is not free, if 
he plays to somebody else's requirements, if 
he plays to the tune of his patron. Therefore, a 
poet must think thrice before he accepts any 
kind of help from anybody. We all know 
Scott's line describing Dryden's predicament 
under similar circumstances,— 

"He gave to party what was meant for 
mankind". 

The Resolution speaks of "due re-sard to 
the needs of the country's present democratic 
set-up". That is auite necessary, because 
democracy is a dangerous thing, and there 
must be adequate safeguards against its evil 
consequences. Under democracy, every 
citizen acauires some power, directly or 
indirectly, with that power he can make or 
mar the future of the country. This power will 
be beneficently exercised only if the citizen is 
endowed with a high sense of justice and a 
high moral standard. Sir. if we can propagate 
good ideas through literature people will be 
pure-hearted and unselfish. A great 
philosopher and thinker of England—Thomas 
Carlyle —had said that no country will ever 
prosper even though it has "Parliaments as 
plenty as blackberries" unless i+s people are 
morally and spiritually elevated. He means 
thereby that a country would not prosper 
unless the hearts of the people are sound 

Dr. Katju has referred to the desir 
ability of making a list of the 150 best 
books of India, and publishing them 
in the Indian languages. This enter 
prise will certainly place before Indian 
readers the treasured literary wealth 
of India, though in a matter of eclecti 
cism, there is room for differences of 
opinion as +o the 150 best books. 
There is a similar list of the 100 best 
books of the world compiled by Lord 
Avebury and inserted in his book "The 
Pleasures of Life". Several Indian 
classics—Sakuntala. Meghadutam. 
Ramayana     and     Mahabharata     find place 
in Lord Avebury's list. 

Another thing. Sir. the Resolution provides 
that authors and literary men writing in 
different languages must have a forum where 
they can meet and exchange ideas, and 
understand each other well (Time bell rinas^. 
A good idea belongs to the entire world, and 
even though it is couched in an obscure 
language it should reach +he hearts of others, 
so that mankind in general may be benefited. 

With these words. Sir. I support the spirit 
in which this Resolution has been brought 
forward. 

MOULANA M. FARUQI (Uttar Pradesh) : 
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[For English translation, see Appendix IV, 

Annexure No. 56.] 
MR. DEPUTY CHAIRMAN: I think the 

hon. Member will take some more time. 

(Moulana M. Faruqi nodded assent.) 
MR. DEPUTY CHAIRMAN: He can 

resume his speech on the next non-official 
day. The discussion on this will be resumed 
on the next non-official day. The House 
stands adjourned till 6 P.M. tomorrow. 

The Council then adjourned till 
six ol the clock in the evening on 
Friday, the 27th February, 1953. 


